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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
MISC APPLICATION IN DISPOSED OF CASES NO. 117/2024

IN
ORIGINAL APPLICATION NO. 435/2021

IN THE MATTER OF:

PARDEEP KADIYAN ...APPLICANT
. VERSUS

GOVT. OF NCT OF DELHI ..RESPONDENT

Report of Department of Forest and Wildlife, GNCTD
apropos to compliance of order dated 08.01.2025 passed by the
Hon’ble National Green Tribunal in Original Application No.

435/2021 titled as “Pardeep Kadiyan Vs. Govt, of NCT of Delhi”

MOST RESPECTFULLY SHOWETH:-

1. The present report is being filed in compliance of order dated
08.01.2025 passed by the Hon’ble National Green Tribunal in
O.A. No. 435/2021 titled as “Pardeep Kadiyan Vs. Govt. of
NCT of Delhi” operative part of order dated 08.01.2025 is

provided hereunder :-

“S. M.A. No. 67/2023 was disposed of by this Tribunal vide
order dated 23.11.2023 whereby DPCC was directed to release
amount of Rs. § lakhs within one week to the Department of Forest
and Wildlife, GNCTD; SDM, Punjabi Bagh was directed to transfer
the amount deposited by the concerned Project Proponents with him
to DPCC within 10 days; the Department of Forest and Wildlife,
GNCTD was directed to utilize the environmental compensation
amount of Rs. 8 lakhs for afforestation in the area of Village Nilothi,

Delhi or adjoining areas and file report within 6 months; DPCC was
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directed 1o issue instructions that orders imposing 3 environmental
compensation be passed after giving opportunity of filing reply and
violators be informed about availability of remedy of filing of
appeal; DPCC was also directed to look into aspect of permissibility
of running of catle dairy by Mr. Rajender S/o Shri Ram resident of
Wazirpur, Jhajhar, Haryana in the area in question and also
requirement of its relocation. DPCC was directed to file report in
this regard within three months.”

“8. Report dated 07.01.2025 has been filed by DPCC
mentioning that in compliance of order dated 28.11.2023 DPCC
issued letter dated 30.12.2024 with cheque of Rs. 8 lacs to the
Department of Forest and Wildlife, GNCTD.”

“I5. It is evident from the above that Department of Forest
and Wildlife, GNCTD could not file report regarding plantation due
to delay in transfer of amount of Rs. 8 lakhs by DPCC to it.”

“16. Since the amount has been so transferred to the
Department of Forest and Wildlife, GNCTD on 30.12.2024, the
Department of Forest and Wildlife, GNCTD is directed to utilize the
amount for afforestation as directed by order dated 23.11.2023 and

Jile report in this regard within six months.”

2. That on 27.01.2025 a letter was issued to District Magistrate
(West) vide F.NO.OIDCF(NYLEGAL-MISC/2023-24/5008-
11 regarding identification of land for afforestation in Village
Nilothi in Compliance of Order dated 08.01.2025 passed by the
Hon’ble NGT in M.A. 117/2024 connected with O.A.
435/2021.

Copy of letter dated 27.01.2025 has been annexed as
ANNEXURE - ‘A’

3. That on 13.02.2025 a letter was issued to District Magistrate

(West) vide F.NO.OIDCF(N)/LEGAL-MISC/2023-24/5254-

57 regarding identification of land for afforestation in Village
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Nilothi in Compliance of Order dated 08.01.2025 passed by the
Hon’ble NGT in M.A. 117/2024 connected with O.A.
435/2021.

Copy of letter dated 13.02.2025 has been annexed as
ANNEXURE —B’.

. That on 19.02.2025 on consultation with SDM (Punjabi Bagh)
a Joint Survey Notice was issued to SDM (Punjabi Bagh),
Director (Hort.)-I MCD, Chief Engineer (Zone-I) I&FCD,
Chief Engineer (PWD), Dy. SE (PR) SR-I, DIB, Dy. Director
(LM), West Zone, DDA and Joint Survey was scheduled to be
held on 27.02.2025 at 11:00 A.M for identification of land to
carry out afforestation exercise in Village Nilothi in
compliance of order dated 08.01.2025 passed by the Hon’ble
National Green Tribunal (NGT) in M.A. 117/2024 connected
with O.A. 435/2021 titled as “Pardeep Kadiyan Vs. Govt. of
NCT of Delhi”.

Copy of Joint Survey Notice dated 19.02.2025 has been
annexed as ANNEXURE - ‘C?

. That on 07.03.2025 a letter was issued to District Magistrate
(West), SDM (Punjabi Bagh), The Executive Engineer (E&M),
Delhi Jal Board and Dy. SE (PR) SR-I, Delhi Jal Board vide
F.NO.OIDCF(N)/LEGAL-MISC/2023-24/5600-5604 for
submission of Joint Inspection Report & taking No Objection
Certificate (NOC) apropos to the land identified vide Joint
Inspection dated 27.02.2025 i.e. 20 MGD STP Nilothi, Phase -
IT for carrying out the exercise of afforestation in Village

Nilothi in compliance of order dated 08.01.2025 passed by the
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Hon’ble NGT in M.A.117/2024 connected with O.A.
435/2021.

Copy of letter dated 07.03.2025 has been annexed as
ANNEXURE - ‘D’

- Thaton 15.04.2025 a letter was issued to The Chief Engineer,

Delni Jal Board, District Magistrate (West), Conservator of
Forest, SDM (Punjabi Bagh), The Executive Engineer (E&M),
Delhi Jal Board and Dy. SE (PR) SR-1, Dethi Jal Board vide
F.NO.O1DCF(NYLEGAL-MISC/2023-24/165-170 for
submission of Joint Inspection Report & taking No Objection
Certificate (NOC) apropos to the land identified vide Joint
Inspection dated 27.02.2025 i.e. 20 MGD STP Nilothi, Phase -
II for carrying out the exercise of afforestation in Village
Nilothi in compliance of order dated 08.01.2025 passed by the
Hon’ble NGT in M.A.117/2024 connected with O.A.
435/2021.

Copy of letter dated 15.04.2025 has been annexed as
ANNEXURE ~ ‘E’

- That on 22.04.2025 a letter was received from the office of the

Executive Engineer (SDW)-VI. Delhi Jal Board through F.NO.
DIB/EE(SDW)-V1/2025-26/373 vide which it was requested to
explore the feasibility of plantation around the boundary wall
of Nilothi STP Phase-II and further directed to re-submit the
proposal at the earliest for sceking further approval from the
competent authority. |

Copy of letter dated 22.04.2025 has been annexed as
ANNEXURE - ‘F’
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8. That on 24.04.2025 a letter was issued to the office of the
Executive Engineer (SDW)-VI, Delhi Jal Board vide
F.NO.0OIDCF(NY/LEGAL-MISC/2023-24/257-61 for Joint
Inspection, Exploration & identification of area for feasibility
for plantation around the boundary wall of Nilothi STP Phase-
Il for afforestation in Village Nilothi in compliance of order
dated 08.01.2025 passed by the Hon’ble NGT in
M.A.117/2024 connected with O.A. 435/2021 and Joint Survey
was scheduled to be held on 01.05.2025 at 11:00 A.M.

Copy of letter dated 24.04.2025 has been annexed as
ANNEXURE - ‘G’

9. That on 05.05.2025 a letter was issued to thé office of the
Executive Engineer (SDW)-VI, Delhi Jal Board vide
F.NO.0O1DCF(NYLEGAL-MISC/2023-24/423-27 for
submission of Joint Inspection Report dated 01.05.2025 &
obtaining No Objection Certificate (NOC) apropos to the land
identified vide Joint Inspection dated 01.05.2025 i.e. 20 MGD
STP Nilothi, Phase - II for carrying out the exercise of
afforestation in Village Nilothi in compliance of order dated
08.01.2025 passed by the Hon’ble NGT in M.A.117/2024
connected with O.A. 435/2021.

Copy of letter dated 05.05.2025 has been annexed as
ANNEXURE ~- ‘H’

10.That on 07.05.2025 No Objection Certificate (NOC) apropos
to the identified land of Delhi Jal Board i.c. 20 MGD STP
Nilothi, Phase-II for the purpose of afforestation exercise in
village Nilothi in compliance of order dated 08.01.2025 passed
by the Hon’ble NGT in O.A. 435/2021 connected with
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M.A.117/2024 was approved and forwarded through the

office of the Executive Engineer (SDW)-VI, Delhi Jal Board
vide F.NO. DIB/EE(SDW)-V1/2025-26/625.

Copy of NOC dated 07.05.2025 has been annexed as
ANNEXURE - ‘I

11. That consequently, in view of the abovementioned NOC and

ongoing monsoon season plantation was carried out in village
Nilothi at 20 MGD STi’ Nilothi, Phase-II by North Forest
Division (GNCTD) ~-RANGE: West Range — BEAT: Punjabi
Bagh Beat. Wherein, 1000 no. of trees of the species Arjun,
Goolar, Kadam, Shisham, Kachnar etc.‘have been planted
with spacing of 3m x 3m (approx.) in compliance of order
dated 08.01.2025 passed by the Hon’ble NGT in O.A.
435/2021 connected with M.A.117/2024 titled as “Pardeep
Kadiyan Vs. Govt. of NCT of Delhi”.

Copy of Plantation Journal dated 12.08.2025 has been
annexed as ANNEXURE - “J?

12.1t is most respectfully and humbly stated that the deponent of

the present report has the utmost regard and respect for the
majesty of the Hon’ble Court and has in the past, as also in
the present instance done and will continue to do everything
in its power to ensure compliance of the directions issued by
this Hon’ble Court.

Dated: 10.11.2025

Delhi



“~  ANNEXURE-'A" 7 URGENT

COURT MATTER
GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS :
NORTH FOREST DIVISION, MGICCC, BAKOLI, ALIPUR, NEW DELHI-1 1T036

F.NO.O/DCF(N)/LEGAL-MISC/2023-24/ Soe G-t/ DATE: 973 o\‘ 36235
To,

The District Magistrate (West)

M43F + F2F, Nehru Nagar,

Shivaji Place,Vishal Enclave,
Raja Garden, Delhi - 110018

Sub: [Identification of land for afforestation in Village Nilothi in Compliance of Order
dated 08.01.2025 and 23.11.2023 passed by the Hon’ble NGT in M.A.117/2024
connected with 0.A.435/2021 - reg

Ref: Order dated 08.01.2025 and 23.11.2023 passed by the Hon’ble NGT in
M.A.117/2024 connected with 0.A.435/2021

Respected Sir/Maam,

This is in reference to directions passed by the Hon’ble National Green
Tribunal (NGT), Principal Bench vide its orders dated 23.11.2023 and 08.01.2025
in M.A.117/2024 connected with O.A.435/2021titled as “Pardeep Kadiyan Vs.
Govt of NCT of Delhi” apropos to violation of environmental norms caused by
stone crushing factories located at Nilothi Village, Delhi.

Operative part of order dated 23.11.2023 passed by the Hon’ble NGT in the
present matter is provided hereunder :-

“6. In compliance of order dated 27.07.2022, Status Report was filed by
DPCC before the Ld. Registrar General of this Tribunal vide email dated
16.02.2023 inter alia mentioning therein that Environmental Compensation of
Rs. 8 lakhs was imposed by the DPCC and recovery certificate was sent to SDM
(Punjabi Bagh), New Delhi for recovery of the amount and that the action plan
for restoration/improvement of the environment of the area would be prepared
once the amount of environmental compensation was realized.*

“12, Mr. Arvind Jain, SDM, Punjabi Bagh has appeared in person and
submitted that environmental compensation amount of Rs. 8 Jakhs has been
recovered from the concerned violators.” '

“13. The DPCC is directed to release amount of Rs. 8 lakhs within one
week to the Department of Forest and Wild Life, GNCTD.” ’
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“14. SDM, Punjabi Bagh is directed to transfer the amount deposited by
the concerned Project Proponents with him to DPCC within 10 days.”

“15. The Department of Forest and Wild Life, GNCTD is directed to
utilize the environmental compensation amount of Rs. § lakhs for afforestation
in the area of Village Nilothi, Delhi or adjoining areas and file report in this
regard alongwith photographs of the afforestation carried out, utilization
certificate and other relevant documents within 6 months by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and
not in the form of Image PDF, before the Ld. Registrar General, National Green
Tribunal, Principal Bench, New Delhi who may, if necessary, put up the matter
before this Bench for further directions.”

Operative part of order dated 08.01.2025 passed by the Honm’ble NGT in the
present matter is provided hereunder :-

“5. M.A. No. 67/2023 was disposed of by this Tribunal vide order dated
23.11.2023 whereby DPCC was dirceted to release amounnt of Rs. 8 lakhs within
one week to the Department of Forest and Wildlife, GNCTD; SDM, Punjabi
Bagh was directed to fransfer the amount depositeﬂ by the concerned Project
Proponents with him to DPCC within 10 days; the Department of Forest and
Wildlife, GNCTD was directed to utilize the environmental compensation
amount of Rs. 8 lakhs for afforestation in the area of Village Nilothi, Delhi or
adjoining areas and file report within 6 months; DPCC was directed to issue
instructions that orders imposing 3 environmental compensation be passed after
giving opportunity of filing reply and violators be informed about availability of
remedy of filing of appeak;®

“8. Report dated 07.01,.2025 has been filed by DPCC mentioning that in
compliance of order dated 28.11.2023 DPCC issued letter dated 30.12.2024 with
cheque of Rs. 8 lacs to the Department of Forest and Wildlife, GNCTD.”

“15. It is evident from the above that Department of Forest and Wildlife,
GNCTD could not file report regarding plantation due to delay in transfer of
amount of Rs. 8 lakhs by DPCC to it. ©

%16. Since the amount has been so transferred to the Department of
Forest and Wildlife, GNCTD on 30.12.2024, the Department of Forest and
Wildlife, GNCTD is directed to utilize the amount for afforestation as directed
by order dated 23.11.2023 and file report in this regard within six months.”

In view of the above-mentioned directions issued by the Hon’ble National Green
Tribunal (NGT) it is hercby requested that a joint survey along with officials of
your good office be conducted for identification of land at Village Nilothi, Delhi for
the purpose of carrying out the exercise of afforestation in Heu of compliance of
directions passed by the Hon’ble NGT, Principal Bench vide its order dated
(8.01.2025 and 23.11.2023
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O It is requested that the joint survey be scheduled on an urgent basis for the purpose of
the exercise of afforestation at Village Nilothi, Delhi in compliance of directions
passed by the Hon’ble NGT be carried out at the earliest.

Encl: As Above

-}lrﬁ
Dy. Conservator rests
North Forest Division
Dept of Forest and Wildlife
GNCTD

Copy To :

1. SDM (Punjabi Bégh): -Block X, JJ Colony No 3, Nangloi, New Delhi, Delhi 110041
(with request to join the Joint Survey)

2. Dy. Director (Land Management) West Zoune, DDA, Shubhash Nagar More, Shubhash
Nagar, New Delhi — 110018 (with request to join the Joint Survey)

3. Conservator of Forest :- 2 Floor, A- Block, Vikas Bhawan, 1.P.Estate, New Delhi -
110002 (for your kind intimation)

, A
‘74, Dy. Conservator o
Nortk Forest Division
Dept of Forest and Wildlife
GNCTD
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10 * ANNEXURE - 'B'

REMINDER — [

URGENT
COURT MATTER
GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS
NORTH FOREST DIVISION, MGICCC, BAKOLI, ALIPUR, NEW DELHI-116036
F.NO.OVDCF(NYLEGAL-MISC2023-24/ G954 ~ & F DATE: 13.02,2025
To,
The District M agistrate (West)
M43F + F2F, Nehru Nagar,
Shivaji Place,Vishal Enclave,
Raja Garden, Delhi - 110018

Sub: Ideatification of land for afforestatien in Villape Nilothi in Compliance of Order
dated 08.01.2025 and 23.11.2023 passed by the Hon’ble NGT in M.A.117/2024
counected with 0.A.435/2021 - reg

Ref: Order dated 08.01.2025 and 23.11.2023 passed by the Hon’ble NGT in

ML.A.117/2024 connected with O.A.435/2021

Respected Sir/Maam,

This is in reference to directions passed by the Hon'ble National Green
Tribunal (NGT), Principal Bench vide its orders dated 23.11.2023 and 08.01.2025
in M.A.117/2024 connected with 0.A.435/2021titled as “Pardeep Kadiyan Vs,
Govt of NCT of Deihi” apropes to violation of environmental norms caused by
stone crushing factories located at Niiothi Village, Delhi.

Operative part of order dated 23.11.2023 passed by the Hon’ble NGT in the
present matier is provided hereunder :-

“6. In compliance of order dated 27.07.2022, Status Report was filed by
DPCC before the Ld. Registrar General of this Tribunal vide email dated
16.02.2023 inter alia mentioning therein that Environmental Compensation of
Rs. 8 lakhs was imposed by the DPCC and recovery certificate was sent to SDM
(Punjabi Bagh), New Delhi for recovery of the amount and that the action plan
for restoration/improvement of the environment of the area would be prepared
once the amount of environmental compensation was realized.*

“12. Mr. Arvind Jain, SDM, Punjabi Bagh has appeared in person and
submitted that environmental compensation amount of Rs. 8 lakhs has been
recovered from the coneerned violators.”

“13. The DPCC is directed to release amount of Rs. 8 lakhs withio one
week to the Department of Forest and Wild Life, GNCTD.”
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“14. SDM, Punjabi Bagh is directed to fransfer the amount deposited by
the concerned Project Proponenis with him te DPCC within 16 days,”

“15. The Department of Forest and Wild Life, GNCTD is directed to
utilize the environmental Compensation amount of Rs. 8 lakhs for afforestation
in the area of Village Nilothi, Delhj or adjoining areas and fije report in this
regard alongwith photographs of the afforestation carried out, utilization

Tribunal, Principal Bench, New Delhi who may, if necessary, put up the matter
before this Bench for further directions.”

Operative part of order dated 08.01.2025 passed by the Hon'ble NGT in the
present matter is provided hercunder :-

amount of Rs. § lakhs for afforestation in the area of Village Nilothi, Delhi or
adjoining areas and file report within 6 months; DPCC was directed to issue

remedy of filing of appeal%

“8. Report dated 07.01.2025 has been fileq by DPCC mentioning that in
compliance of order dated 28.11.2023 DPCC issued letter dated 30.12.2024 with
cheque of Rs. 8 lacs to the Department of Forest and Wildlife, GNCTD.»

In view of the above-mentioned directiens issued by the Hon’ble National Green
Tribunal (NGT) it is hereby requested that a joint survey along with officials of
your good office be conducted for identification of [and at Village Nilothi, Delhi for
the purpose of carrying out the exercise of afforestation in lieu of compliance of
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 directions passed by the Hon’ble NGT, Principal Bench vide its order dated
08.01.2025 and 23,11.2023

It is requested that the joint survey be scheduled on an urgent basis for the purpose of
the exercise of afforestation at Village Nilothi, Delhi in compliance of directions
passed by the Hon’ble NGT be carried out at the earliest.

Encl: As Above

Dy, Conservator s
Nerth Forest Division

Dept of Forest and Wildlife
GNCTD

Copy To ;

1. SDM (Punjabi Bagh): -Block X, JJ Celony No 3, Nangloi, New Delhi, Delhi 110041
(with request 6 join the Joing Survey)

2. Dy. Director (Land Management) West Zone, DDA, Shubhash Nagar More, Shubhash
Nagar, New Delhi ~ 110018 (with request to join the Joint Survey)

3. Comservator of Forest = o Floor, A- Block, Vikas Bhawan, 1.P Estate, New Delhi -
110002 (for your kind intimation) ‘

o) / c
Dy. Conservator of

North Forest D{'vision
Dept of Forest and Wildiife
GNCTD



13 ANNEXURE - 'C*

URGENT
COURT MATTER

GOVT. OF NCT OF DELHL
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS :
NORTH FOREST DIVISION, MGICCC, BAKOLI, ALIPUR, NEW DELHI-110036 .. - - ‘
F.No.0/DCRN)/ Legal-Mise/2023-24/ S30%- 1y Date: 19.02.2025

JOINT SURVEY NOTICE

A Joint Survey is scheduled to be held on 27.02.2025 at 11:00 A.M for identification of land
to carry out afforestation exercise in Village Nilothi in compliance of order dated 08.01.2025
passed by the Hon’ble National Green Tribunal (NGT) in M.A.117/2024 connected with 0.A.
43572021 tirled as “Pardeep Kadivan Vs. Govt of NCT of Delki”.

All of the following officers {as provided hereunder) are requested to make it convenient to
attend the same or depute concerned person who is well versed with relevant records.

Dy. Conservato Test
(North Forest Division)

1. Sub-Divisional Magistrate (Punjabi Bagh). Main Rohtak Road Nangloi, Delhi — 110041

The Director(Hort.)-I, 16th Floor, E- Block, Dr. SPM. Civic Center, Municipal

Carporation of Delhi, Minto Road, Delhi-110002.

3. Chief Engineer(Zone-), L.M. Bund Office Complex, Imigation &Flood Control
Department (1&FCD), Shastri Nagar, Delhi-110031

4, ChiefEngineer, 12th Floor, MSO Building, I. P Estate, Public Works Department, New
Delhi: 110002,

5. Dy. SE (PR) SR-L, Dethi Jal Board, Rohini Sector-6, Dethi-110085

6. Dy. Director (LM), West Zone, Subhash Nagar, DDA-110027

&
/ - Dy. Consmamn%b{'est

(North Forest Division)

!\3
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14 - ANNEXURE - 'D’

URGENT
COURT MATTER

GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS
NORTH FOREST DIVISION, MGIece, BAKOLY, ALIPUR, NEW DELHI-110036

ENO.O 1/DCF(N)!LEGAL—MISC/2023-24/.§60 0 ~8560 ¢ DATE: 07.03.2025

To,
The District Magistrate {(West)
M43F + F2F, Nehru Nagar,
Shivaji Place, Vishal Enclave,
Raja Garden, Delhi - 110018

Sub:  For submission of Joint Inspection Report & taking No Objection Certificate (NOC)
rding selected land of Delhj Jal Board for afforestation in Village Nilothi in -

Compliance of Order dated 08.01.2625 and 23.11.2023 passed by the Hon’ble NGT in
M.A.117/2024 conne

cted with O.A.435/2021 - reg

Ref: 1. Order dated 08.01.2025 and 23.11.2023 passed by the Hon’ble NGT in
M.A.117/2024 connected with 0.A.435/2021
2. Earlier letter to the District  Magistrate (West) vide _letter no.
F.NO.OI/DCF(N)/LEGAL- MISC/2023-24/5254-57 dated 13.02.2025.

Respected Sir/Ma’am,

This is in reference to directions passed by the Hon’ble National Green
Tribunal {NGT), Principal Bench vide its orders dated 23.11.2023 and 08.01.2025
in M.A.117/2024 connected with 0.A.435/202 1titled as “Pardeep Kadiyan Vs. Govt
of NCT of Delhi” apropos to violation of environmental norms caused by stone crushing
factories located at Nilothi Viliage, Delhi.
Operative part of order dated 08.01.2025 passed by the Hon’ble NGT in the
 present matter is provided hereunder -

“S. MLA. No. 67/2023 was dispesed of by this Tribunal vide order dated 23.11.2023
whereby DPCC was.directed. to release amount of Rs. 8 lakhs within. one week to the
Department of Forest and Wildlife, GNCTD; SDM, Punjabi Bagh was directed to
transfer the amount deposited by the concerned Project Proponents with him to DPCC
within 10 days; the Department of Forest and Wildlife, GNCTD was directed to utilize the
environmental compensation amount of Rs. 8 lakhs for afforestation in the area of Village
Nilothi, Delbi or ad joining areas and file report within 6 mouths; DPCC was directed to issue
instructions that orders imposing 3 eavironmental compensation be passed after giving

opportunity of filing reply and violators be informed about availability of remedy of filing
of appeal;*
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“8. Report dated 87.01.2025 has been filed by DPCC wentioning that in compliance of

order dated 28.11.2023 DPCC issued letter dated 30.12.2024 with cheque of Rs. 8 lacs to the
Department of Forest and Wildlife, GNCTD.”

“16. Since the amount has been so transferred fo the Department of Forest and

Wildlife, GNCTD on 30.12.2024, the Department of Forest and Wildlife, GNCTD is directed

to utilize the amount for afforestation as direcied by order dated 23.11.2023 and file report
in this regard within six months.”

In view of the above-mentioned directions issued by the Hon’ble National Green
Tribunal (NGT) it is informed that a joint survey dated 27.02.2025 {Copy Enclosed) was
carried out in the presence of officials from the office of Sub Divisional Magistrate, Punjabi
Bagh and- officials of other land owning agencies namely DDA, DIB, MCD, 1& FCD for
identification of tend at Village Nilothi, Delhi for the purpose of carrying out the exercise
of afforestation in lieu of compliance of directions passed by the Hon’ble NGT, Principal
Bench vide its order dated 08.01.2025 and 23.11.2023.

During the course of abovementioned Joint inspection dated 27.02.2025, the land
of Delhi Jal Board ie. 20 MGD STP Nilothi, Phase-11 was identified to be suitable
Plantation site for the purpose of afforestation direcied to be carried out in compliance of
order dated 08.01.2025 passed by the Hon’ble NGT in this present maiter.

In view of the above it is requested that No Objection Certificate (NOC) be issued
for the purpose of afforestation by the land owning agency, ie. DIB, as identified
plantation site is located at Delhi Jal Board Land i.e. 20 MGD STP Nilothi, Phase-IT on
an urgenti basis to ensure compliance of direction passed by Hon’ble NGT vide its order
dated 08.01.2025 in M.A.117/2024 connected with O.A.435/2021titled as “Pardeep
Kadiyan Vs. Govt of NCT of Delhi”

?
Dy. Conservator of & b
North Forest Division
a5 Dept of Forest and ‘Wildlife
) GNCTD

Copy To :

k.

b

Conservator of Forest :- 2% Floor, A- Block, Vikas Bhawan, 1.P.Estate, New Delhi -
110002 (for your kind intimation)

SDM (Punjabi Bagh): -Block X, JJ Colony No 3, Nangloi, New Delhi, Delhi 110041
The Executive Engineer(E&M), Delhi Jal Board :- STP Keshopur, Vikaspuri, Delhi-
110018

Dy. SE (PR) SR-1, Delhi Jal Board, Rohini, Sector-6, Delhi-110085

Dy. Conservator ¢f
North Forest Division
Dept of Forest and Wildlife
GNCTD
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DCE W) 16
Joint Inspection Report

in compliance with the order dated 08.01.2025 passed by the Hom'ble National .Green
Tribunal (NGT) in M.A. 117/2024 connected with O.A. 435/2021 titled “Pardeep Kadiyan
vs. Govt. of NCT of Delhi” an inspection for the identification of suitable land in Nilothi
vilage and the adjoining areas for afforestation/plantation was conducted with the
officers/officials from North Forest Division, Department of Forest & Wildlife, Delhi
Development Authority (DDA), MCD, I&FCD, Delhi Jal Board, and the Revenue

Department on 27.02.2025. No officersiofficials from PWD were present during the joint
inspection.

Observations:

1. The inspection started from Mahadev Chowk Bridge, where officials from I&FCD
mentioned that the open area along the Sahibi River is being used for desilting
purposes. Therefore, no land is availabie for plantation along the River.

2. The MCD Parks iocated in Nilothi village and the surrounding areas were visited.
However, there was no vacant land along the boundary wall of the MCD- Parks
for plantation.

3. There is an open i{and of DDA bearing Khasra No. 47//5 in Nilothi village. The
area is covered by trees and shrubs, making it unsuitable for plantation.

4. A community center and its open area, DDA is located in Nilothi village. There is
no space along the boundary wall for plantation, as plants are already present
along the boundary.

S. At the end of the inspection, Officers/Officials from the Delhi Jal Board and
others coricerned depit. Visited the 20 MGD STP Nilothi, Phase-ii, and identified
open space/patches around the Nilothi Lake path. The total area and length of
path around the lake is approx. 3.1 Acre and 1900 Running Mater. This land is
suitable for plantation/ Afforestation. The water filled around the lake can be
utilized for plantation purpose.

Conclusion: In the presence of all officers/Officials it was decided that the land of
Delhi Jal Board (20 MGD STP Nilothi, Phase-ll) is suitable for plantation/
Afforestation in compliance with the order dated 08.01.2025 of Hom’ble NGT in M.A.
11712024 connected with O.A, 4352021 titled “Pardeep Kadiyan vs. Govt. of NCT of
Delhi*. A letter may be send to the District Magistrate (West), Raja Garden, Delhi
regarding issuance the NOC from the concerned land owning agency to camry out
the said plantation/ Afforestation ' 7 Dy, Cone

Enciosed: Attendance sheet and Photographs. 1 :

BLO.
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21 ANNEXURE - 'E’

URGENT
. COURY MATTER
GOVT. OF NCT OF DELHI
DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS
NORTH FOREST BIVISION, MGICCC, BAKOLL ALIPUR, NEW DELHI-1 104636
F.NQO.I/DCF(N)/LEGALMISC/ZOZJ-M/ 165 — 55 DATE: 15.04.2025
Tao,
The Chief Engineer,
Delhj Jalf Board
Varunalaya, Phase.I]
Jhandewsalau, Delhi - 110608

Sub: For submission of Joint [us etion Report & Taking No Obiection ificate
NOC) regarding selected land of Delhi Jal Board for afforestation i Vij

Niloihi in Compliance of Order daied §8.61,2625 and 23.11.2623 passed by the
Hon’bie NGT in M.A.117/2824e0n0ected with O,

4. 435/2021 - reg

Ref: (1), Order dated 08.01.2025 and 33.11.2023 .
M.A.117/2024 connected with O.A 43572621

(2). Letter dated 17.03.2025 issued by the andersigned

Respected Sir/Maam,

assed by the Hon'ble NGT in

This is in reference to directions passed by the Hon’ble National Green
Tribunal (NGT), Principal Bench vide its orders dafed 23.11,2023 and 08.01.2025
in M.A.117/2024 connected with O.A.435/2021titled as “Pardeep Kadiyan Vs.
Govt of NCT of Delhii” apropos io violation of environmental norms caused by
stone crushing factories located at Nilothi Village, Delhi.

Operative part of order dated 08.61.2025 passed by the Hon’ble NGT in the
present matter is provided hereunder :-

“S. MLA. No. 67/2023 was disposed of by this Tribunal vide order dated
23,11.2023 whereby DPCC was directed to release amount of Rs, 8 lakhs within
OBe week to the Department of Forest and Wildlife, GNCTD; SDM, Punjabi
Bagh was directed to transfer the smount deposited by the concerned Project
Proponeats with him to DPCC within 10 days; the Department of Forest and
Wiidlife, GNCTD was directed fo utilize the enmvircumental conipensstion
amount of Rs. 8 lakhs for afforestation in the area of Village Nilothi, Delhi or
adjoining areas and iile repor? within ¢ months; DPCC was directed to issue
instractious that orders imposing 3 enviroariental compensatios be passed after
giving opportuaity of filing reply and viclators be infermed about availability of
remedy of filing of appeal;*

50



“8. Report dated 07.01.2025 hias been filed by DPCC mentiouning that in 22
compiiznce of order dated 28.11.2023 DPCC issued letter dated 30.12.2024 with
cheque of Rs. 8 {acs to the Department of Forest snd Wildlife, GNCTD.” §

*16. Since the amount hss been so tramsferved to the Department of
Forest and Wildlife, GNCTD on 30.12.2024, the Department of Forest and
Wiidlife, GNCTD is direeted to utilize the amount for afforestation as directed
by order dated 23.11.2623 and file report i this regard within six months.”

In view of the above-mentioned directions issued by the Hon’ble National Green
Tribunai (NGT) it is hereby requested that a joint survey along with officials of
your good office be conducted for identificaticn of land at Village Nilothi, Delhi for

the purpose of carrying out the exercise of afforestation in lieu of compliance of
directions passed by the Hon’ble NGT, Principal Bench vide its order dated
08.01.2025 and 23.11.2023

During the course of abovementioned Joint inspection dated 27.02.2025, the land of
Delhi Jal Board i.e. 20 MGD STP Nilothi, Phase-Il was identified to be suitable
Plantation site for the purpose of afforestation directed to be carried ont in compliance
of order dated 08.01.2025 passed: by the Hon'ble NGT in this present matier.

Furthermore, a letter dated 07.03.2025 had been forwarded to officials of
Delhi Jai Board (D3B) for obtainin g No Objection Certificate. However, no action with
regards.to the same has been proceeded by Delhi Jal Board till- date.

In view of the above it is requested that No Objection Certificate (NOC) be issued for
the purpose of afforesiation by, the land owning agency, i.e. DIB, as identified
plantation site is located at Delhi‘Jal Board Land i.e., 26 MGD STP Nifothi Phase-I1
on an urgent basis to ensure compliance of direction passed by Hon'ble NGT vide its
order dated 08.01.2025 in M.A.117/2024 connected with 0.A435/2021 titled as
"Pardeep Kadiyan Vs. Govt of NCT of Delhi"

Encl: As Above

% .
Dy. Conservator of Forests/T llsq 6&!&1’

Nortl Forest Division
Dept of Forest and Wildlife

GNCTD
Copy To:

L. The District Magistrate (West) M43F + F2F, Nehru Nagar, Shivaji Place, Vishal
Egclave, Raja Garden, Delki — 110018

2. SDM (Punjabi Bagh): -Block X, JJ Colony No 3, Nazgioi, New Delhi, Delbi 110041
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3. Couservaior of Forest 2nd Fioor, A- Block, Vikas Bhawan, LP.Estate, New Delhi
1100602 {for your kind iatimation)

4. The Executive Engineer (E&M), Delhi Jal Board; STP Keshopur, Vikaspuri,
Dethi-116018

S. Dy.SE (PR) SR-1, Delhi Jal Board, Rokini, Sector-6, Dethi-1 10685

W
Dy. Conservator of Forutsfrr%mler
North Forest Division

Dept of Forest and Wildiife
GNCTD
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\\_‘ . 2 . Y
B & | DELHI JAL BOARD | Fame
g [ Y 7 3 F
/ W . Office of the Executive Engineer (SDW) -vI Azadi
= i West Sewage Treatment Plant (WSTP), Keshopur Amit Mg hotsav
= Outer Ring Road, New Delhi- 110018 :

b Email: eesdw06@gmail.com

L

DR

No. DJB/EE(SDW)-VI/2025-26/ 3"@ Dated: 0 9 /o Yy / Lol

Office of the Deputy Conservator of Forests
Department of Forest and wild(ife
North Forast Division, MGIcce

Bakoli, Alipur, Delhj -110036
I/Eﬁif s defnorth.gnetd@gov.in

Subject: Regarding issuance of No objection Certificate (NOC) for the purpose of Afforstation at
indentified site of 20 BAGD STP nilothi sTP Phase-|}

Ref. No.: Letter no..F.No.Ol/DCF(N)/'LEGAL—MISC/2023-24/165—170 dated 15.04.2025

This division is in receipt of Letter no. F._No.Ol/DCF(N)/LEGAL-MISC/2023-24/165-170 dated
15.04.2025 from the Office of the Deputy Conservator of Forests, North Foregt Division, MGICCC, Bakoli, .
Alipur, Delhi-110036. In the said letter jtis mentianed that in compliance of direction passed by Hon’ble NGT
vide its order dated 08.01.2025 in M.A. 117/2024, a joint inspection was carried on .27.02.2025 out in the
presence of officials from the office of Sub Divisional Magistrate, Punjabi Bagh and Officials of other land.
owning agencies namely DDA, DJB, MCD, I&FC for indentification of land at village Nilothi, Delhi for the

purpose of carrying out the exercise of afforestation and fand of DIB i.e. 20 MGD STP nilothi Phase-Il was
identified to be suitable plantation site.

In this regard it is to inform that No official of this division was present in the above said inspection
and fand identified might be use in future for further expansion of the sewage treatment piant. The matter
was discussed with the higher ups and it was asked to explore the feasibility for plantation around the
boundary wail of Nilothi STP Phase-li. You are therefore requested to work out the possibility & feasibility of
plantation around the boundary wall of Nilothi STP Phase-ll and re-submit you proposal at the earliest for

seeking further epproval from the competent authority.
{Sunil %’c)

EE (SDW) V]
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25 ANNEXURE - 'G'

URGENTY

COURT MATTER
GOVT. OF NCT OF DELHI

DEPARTMENT OF FOREST AND WILD LIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS
NORTH FOREST DIVISION, MGICCC, BAKOLI, ALIPUR, NEW DELHI-110036
E.NO.OUDCF(N/LEGAL-MISC/2023-24/635 ] ~ £ | DATE: 24.04.2025

To,

Office of the Execative Engireer (SDW)- VI
West Sewage Treatment Plant (WSTP)
Delhi Jal Board, Keshopur

Outer Ring Road, New Delhi-110018

Sub: Joint Inspection, Exploration & identification of area for feasibility for

plantation around the boundary wall of Nilothi STP phase-H for afforesiation in

Village Nilothi in Compliance of Order dated 08.01.2025 and 23.11.2023 passed
by the Hon'ble NGT in M.A 117/2024 connected with O.A.435/2021 - reg

Ref:  (i)Order dated 08.01.2025 and 23.11.2023 passed by ihe Hon’ble NGT in

M.A.117/2024 connecied with O.A.435/2021
Sh3.20 772000 connected with O.A.435/2021

(ii) No. BJB/EE(SDW)-VI/2025-26/373 dated 22.04.2025.

Sir/Maam,

This is in reference to directions passed by the Hon’ble National Green
Tribunal (NGT), Principal Bench vide its orders dated 23.11.2023 and 08.01.2025
in M.A.117/2024 connected with O.A.435/202 liitled as “Pardeep Kadiyan Vs.
Govi of NCT of Delhi” apropos to violation of environmental norms caused by
sione crushing factories located at Nilothi Village, Delhi.

Operative part of order dated 23.11.2023 passed by the Hon’ble NGT in the
present matter is provided hereunder :-

“6. In compliance of order dated 27.07.2022, Status Report was filed by
DPCC before the Ld. Registrar General of this Tribunal vide email dated
16.02.2023 inter alia mentioning therein that Environmental Compensation of
Rs. 8 lakhs was imposed by the DPCC and recovery certificate was sent to SDM
(Punjabi Bagh), New Deibi for recovery of the amount and that the action plan
for restoration/improvement of the environment of the area would be prepared
once the amount of environmental compensation was realized.*
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“12. Mr. Arvind Jain, SDM, Punjabi Bagh has appeared in person and
submitted that environmental compensation amount of Rs. 8 lakhs has been
recovered from the concerned violators.”

“13, The DPCC is directed to release amount of Rs. § Iakhs within one
week 10 the Department of Forest and Wild Life, GNCTD.”

“14. SDM, Punjabi Bagh is directed to transfer the amount deposited by
the concerned Project Proponents with him to DPCC within 10 days.”

“15. The Department of Forest and Wild Life, GNCTD is directed to
utilize the eavironmental compensation amount of Rs. 8 lakhs for afforestation
in the area of Village Nilothi, Delki or adjoining areas and file report in this
regard alongwith photographs of the afforestation carried out, utilization
cerfificate and other relevant documents withia 6 wmonths by e-mail at judicial-
ogt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and
not in the form of Image PDF, before the Ld. Registrar General, National Green
Tribunal, Principal Beneh, New Delhi who may, if necessary,

put up the matter
before this Bench for further directions.”

Operative part of order dated 08.01.2025 passed by the Hon’ble NGT in the
preseni matter is provided hercunder :-

“S. M.A. No. 67/2023 was disposed of by this Tribunal vide order dated
23.11.2023 whereby DPCC was directed to release amount of Rs. 8 lakhs within
cne week to the Department of Forest and Wildlife, GNCTD; SDM, Pugjabi
Bagh was directed to traasfer the amouat deposited by the concerned Project
Proponents with him to DPCC within 10 days; the Department of Forest and
Wildlife, GNCTD was directed to utilize the ¢nvironmental compensation
amount of Rs. 8 lakhs for afforestation in the area of Village Nilothi, Delhi or
adjoining areas and file report within 6 months; DPCC was directed to issue
instructions that orders imposing 3 environmeantal compensation be passed after

giving opportunity of filing reply aad violatars be informed about availability of
remiedy of filing of appeal;*

“8. Report dated 07.01.2025 has been filed by DPCC mentioning that in
compliance of order dated 28.11.2023 DPCC issued fetter dated 30.12.2024 with
cheque of Rs. 8 lacs 10 the Department of Forest and Wildlife, GNCTD.”

“15. It is evident from the above that Department of Forest and Wildlife,

GNCTD could net file report regarding plantation due to delay in transfer of
amount of Rs. 8 lakhs by DPCC to it. ¢

“16. Siace the amount has been so fransferred to the Department of
Forest and Wildlife, GNCTD on 30.12.2024, the Departmert of Forest and
Wildlife, GNCTD is directed to utilize the amount for afforestation as directed
by order dated 23.11.2023 and file report in this regard within six months.”
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In view of the above-mentioned directicns issued by the Hon’ble National Green
Tribunal (NGT) a Joint Survey is scheduled to be heid on 01.05.2025 at 11:00 A.M.
aleng with officials of your good office for Exploration & identification of area for
feasibility for plantation around the boundary wall of Nilothi STP phase-1l for
afforestation in Village Nilothi for the purpose of carrying out the exercise of

afforestation in lieu of compliance of directions passed by the Hon’ble NGT, Principal
Bench vide its order dated 08.01.2025 and 23.11.2023

All of the foilowing officers (as provided hereunder) are requested 1o make it

convenient to attend the same or depute concerned person wha is well versed with
relevant records.

L

Dy. Conservator ts
North Forest Division
Dept of Forest and Wildlife
GNCTD

Copy To :

1.

Couservator of Forest :- 2nd Floor, A- Block, Vikas Bhawan, [.P.Estate, New Delhi -
110002 (for kind information),

The District Magisirate (West): M43F + F2F, Nehru Nagar,Shivaji Place,Vishal
Enclave, Raja Garden, Delhi - 110018 (for kind information).

Chief Engineer (SDW) Delhi Jal Board:Room No. 609, 6® Floor, Varuralaya Phase-

. M, Jhandewalan, Karol Bagh, Delhi-110005 {with request to join the Joint Survey).

SDM (Punjabi Bagh): -Block X, JJ Colony No 3, Nangloi, New Delhi, Delhi 110041
(with request 10 join the Joint Survey)

Dy. Conservator %ﬁs

Cyg North For 1vision
Dept of Forest aud Wildlife

GNCTD
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28 ANNEXURE - 'H'

URGENT
COURT MATTER
==l MATTER

- GOVT., OF NeT OF DELHY
DEPARTMENT OF FOREST AND WILD LiFg
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS
NORTH FOREST DIVISION, MgGiIccc, BAKOLL, ALIPUR, NEW DELHI-116036

R

F.No.olmcFmGAmeﬂozaz4/t; 23 -2 DATE: 05.05.2025

To,

The Exeeutiye Engineer (SDW)- v1
West Sewage Treatment Plant (WSTP)

Delhi Jai Boarg, Keshopar
Outer Ring Road, New Delhi.1 16618

Ref: 1. Order dated 08.01.2025 auq 23.11.2023 Passed by the Hon’ble NGT in
M-A.117/2024 Connected with 0A435/2021
2. No. DIB/EE (SD“O»VUZ025-26/373

Sir/Madam, .

Principal Bepch vide its orders dateq 23.11.2023 and 08.0; 2025 in M.A.1172024 connected
with OA.43S/20211iﬂcd as “PurdeepKadz:yan Vs. Gowr of NCT of Detpi» 4propos to violation
of environmenta] Dorms caused by stone Crushing factorjes located at Nilothi Village, Delhi.

Operative part of order dateg 08.01.2025 Passed by the Hon’ble NGT in the present
matter is provided hereunder--
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16. Since the @mount has peep S¢ Iransferred to 1o Department of Forest gna
Wildiize, GNCTD op 30.12.2024, the Departmeny of Forest ang Witdife, GNCTD is directed
10 utilize the dmount fop afforestation as directeqd by order dated 23,1 1.2023 qng Jile report iy

MGD stp Nilothi, Phase-lon gy wrgent basis to engype Compliance of direction passeq by
Hon’ble NG Vide its opger dated  68.07.2075 m M.A. 1172024 Connected with
OA.435/2021titled as “PardeepKadiyan Vs. Govt of NCT of Dejh»

Dy. Conservator ests
North Forest Division
Copy To:
1. The Conservator of Foregt: pad Floor, A- Block, VikasBhawan, LP Estate, New Delhi -
110002 (for kind information).

Enclave, Raja Garden, Dethi-1100; 8(for kind infotmation).
3. The Chief Engineer (SDW) Detni gy Board: Room N, 609, 6 flgor, Varupalay,
Phase.11, JhandeWalan, Karol Bagh, Delnj. 10005,
4. The Shy (Punjahj Bagh): .Bjocr X, 1 Colony No 3, Nangloi, New Delbi, Delp;

110041 (for kind infounaﬁon). &
Dy, Consewatorgéﬁz\g;m
North Forest ivision
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ATTENDANCE SHEET
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2gia cl . BN

Nilothl Plantation area
Totnl arsa = 3.02 Aars (Approx.)



ANNEXURE -'I'
DELMI JAL BOARD35 E}%iw

OFFICE OF THE EXECUTIVE ENGINEER (SDW).vy -
= WEST SEWAGE TREATMENT PLANT (WSTP), KESHOPUR, A it .
s OUTER RING ROAD, NEW DELHL. 110013, T Mahotsav

Email: cesdw06@gmail.com
___ Stop Corona : Wear Mask, Follow Physical Distancing and Maintain Hygiene
No.F—/DJB/EE(SDW)VI/Z025-26/ £31S Date. ] g(,,z il

To,

‘)
"
i |

‘,

Office of the Deputy Conservator of Forests
Department of Forest and Wildlife
North Forest Division, MGICCC

l/}Z;akoh', Alipur, Delhi-110036
Emait: dcfnorth.gnctd@gov.in

Sir/Madam,

This is in reference to your letter no, F.No.OI/DCF(N)/LegaI-MISC/2023—24/423—27 dated
05/05/2025 regarding above cited subject wherein it was requested that an NOC be issued for the
Prupose of afforestation by the DIB, as identified plantation site located at Defhi Jaf Board land
along the boundary/fencing adjacent to access road of 20 MGD sTP Nilothi Ph-II to ensure
compliance of direction Passed by Hon'ble NGT, In this regard it is to inform you that Competant
Authority has allowed to issue NOC for the same subject to followings:-

L. The NOC s granted for aforementioned work only and no other additional work/activity shall
be permitted.

2. The work shall be carried and by taking aif the safety arrangements and DIB will not be
responsible for any mfshappening/accident elc.

3. While carring out the work no any DJB work shall ba hampered or hindered.

4. DIB will not pe responsible for any safety/security/watering of plantation even after
completion of work, :

5. DIB shall always be the Jand owner and ownership of jand will not be transferred to
you/other agency.

8. Permission for clearing/cutting of tress shall be given if in any case it is necessary for any

Upgradation work required,

The complete landscaping should be done whichever disturbed during the work.

The NOC may be withdrawn at any time if any serious lapse be noticed at site.

RN

(Sunil Dixit)
EE(SDW)VT
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Part it Pl ti
Summary for plantations:
1 | Datc of Start of |o\0b,.] 200E
planagjon ' ! '
2| TypeofPlantation | 5 eprmpliamen o Howble NbT gndon ,Bfndé\'(z*-k
Method of dong 5,\3 Ml N '
Formation M
Species Mluny Gudon, Kadoww, S, Boian., ehc_
5 | Total number of A AT g“?’"’""a‘
seedling used o ( ! )
6 | No of Transplant _—
Spacing . LK Rw (O\«PWJ
8 | Labour '

Details of all plants planted:

Summary of Species planted:

SI. | Name of the Spacing iTotal Ares Rémarks,
No | Species Planted (m x m) | Seedlings {Ha) ifany
I ST
I e ST oS
2 Re0om , Snathom, Cagping ;. Tpowre |
B N A
4 !
Details of survival and replacements:
{ IFinancial Sapling ; Saplings Sapling Survival with
. year surviving i died i planted/ respect (o
at start of i replaced first
year ! ' during planation
i (Total
f B repiacement/
i H i
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Chronologi

38

Part onclogical details of Activities
cal order of activities:
Starting ; Brief Summary of the Mandays | Cost Rema
Finan and Wark done 3 rks
cial Ending '
Year Date/ |
Month ! !

Year wise sfmmary of all the activities (This form is to be

financial year by selecting only relevant items):

filled annually at the close of

Sl | Operation | Dateof | Dateof | Arca | Total Cost Per | Remar |
No. ! Start Ending | (Ha) | Cost Ha ks i
{ In lakh) |
1 | Nursery '
Work

2 { Cleaning and

Masua
Planting Rasdics e, i -
3 Sie, G
| Preparation % M A .
4 i Sced Ato Lin AN Sackion Qo
{ Collosiioi Saydan QWA ploadekisy
5 M eowingon Mbs,mm vaay AWML
Planting 19

6 | Watering

- 7} Weeding .-

i

& | It year of
Teriding

9 | 20 year of
Tending

10 i 37 year of
Tending

11 | 4t year of
| Tending.

12 i 5% year of
Tending

13 | 6*year
| tending

14 | 75 year tending

15 | Subseque
ot
operation

16 | Climber
Cutting/
Thinning
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Summary of Expenditure and Mandays generated:
Financial | Expenditure Total Mandays | Total mandays Source of |
Year of the'Year ; Expenditure from | of the from fund i
Commencement Year Commencement
S o]
i
i
]
)
P f: 2 in
Nameand Date of Observation Signature and
Designation Inspect Remarks of the
X oy q O -
; -’illamn.‘uuw L«P—‘ i
iHog g™

&o.\:L(' F’(Jl)

9ulains

S

fhe28

R0
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Rajdhani Park, Nangloi, New Delhi, Delhi 110041,
"4 India
Lat 28.656445, Long 77.048002
08/08/2025 11:26 AM GMT~+05:30
Note : Captured by GPS Map Camera

XA TN S0 e SR SN A A

 New Delhi,Delhi,l

Rajdhani-Park; Nangio), NewsD

i Lat .mm,mmmou.m.,ro:m..,,\.:

¥4 %08/08/202513:27-AM G0
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i
3

\\m.. NMYM {5} cPsMapcamea

7 Rt Y o X
\ =~ New:De i.Delhi,India
: iy . Rajdhani Park, Nangloi, New Delhi, Delhi 110041, "4 Nilothi Road;Nangloi; New Delhi, Delhi 110041

4% India
. Lat 28.655092, Long 77.047029
08/08/2025 11:33 AM GMT+05:30
o K . . Note : Captured by GPS Map Camera
7 .._h...mw,&:swmﬁvgmaﬁ_éh
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TN S A

T Al ™ = 3 i s

.

: > g . . L
AT B S RS o)
- New Delhi,Delhi,India ' o¢0 27 New Delhi,Del
Nilothi Road, Nangloi, New Delhi, Delhi 110041, < -3% <1 Nilothi Road, Nangloi, New Delhi, Delhi 110041,
“ India g * India
' Lat 28.654160, Long 77.045674 7 'Lat Nw.,mmb,:m. Long 77045652
08/08/2025 12:07 PM GMT+05:30 ol ’ 08/08/2025 12:07 PM/GMT-05:30
Note : Captured by GPS Map Camera ; Vs " Note: Captured by GPSMap Camera
ey R e A VA e 8 - RCEAVAR, ¥ TR e s
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PD~ mvmlbunhao:

Ne . = New Delhi,Delhi,Indi
Delhi 110041, ©.4 Zie© % Rajdhani Park, Nangloi, New Delhi, De

Rajdhani Park, Nangloi, New Delhi,
5% India
. Lat 28.655839, Long 77.047572
' 08/08/2025 11:28 AM GMT+05:30

 Note : Captured by GPS Map Camera

i 110041,

! India
"/ Lat 28.655982, Long 77.047683
%, 08/08/2025 11:27 AM GMT+05:30
Note : Captured by GPS Map Camera
R RS T 2 N

- afer
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45

2 g2 Pt P & Iv.

ROE 7

D YTYRT

New Delhi,Delhi,India
Rajdhani Park, Nangloi, New Delht,
# India
' Lat 28.655836, Long 77.047578
08/08/2025 11:28 AM GMT+05:30
Note : Captured by GPS Map Came
S >

& AT

./.,J.V Dt

R AR,

M-Qw OPS Map Camera

Delhi 110041,

ra

ale[E]

Delhi,

!

I New Delhi

Nanglai, New Dclhi, Delhi 110041,

Rajdhani Park

G Incha

‘J

Long 77.047204

55330

1y Lat 28.6

2025 11:32 AM GMT+05:30

. Note : Captured by GPS Map
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A S s, : - GPS Map Camera
T .V&W A . v s

New Delhi,Delhi, ===, New Delhi,Delhi,India
: : Rajdhani Park, Nangloi, New Delhi, Delhi 110041, +Z' " . Rajdhani Park, Nangloi, New Delhi, Dethi 110041,
3\ y < India =~ + India o
\ ., Lot 28.655170, Long 77.047087 7w Lat 28.655172, Long 77.047091
Note : Captured by GPS Map Camera ) Note : nmv:.:ma by GPS Map Camera
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Court Plantation at Nilothi STP- 2025
S. No. Tree; Name Latitude Longitude DatefTime Point No. as per GPS

1 ! 28.656373 77 04796 18/07/2025 05:37.50 10
2 t 28.655071 77047011 18/07/2025 05:48:32 11
3 28.655089 77.046998 18/07/2025 0548:40 12
4 28.65510, 77.047014 18/07/2025 05:48:51 13
5 28.85508 77.047014 18/07/2025 05:45:50 14
6 28.655089 77 047037 /072025 05:49:07 15
7 28:655082 77.047042 18/07/2025 05:49:17 16
8 28.655102 77.047051 1840772025 (5:49:45 17
g 28.655107 77.047019 18/07/2025 05:45:58 18
10 28655718 77.047002 18/07/2025 05:50:11 13
11 28.65513 77.046938 18/07/2025 05:50:16 20
12 i 28.65515 77.047006 180712025 05:50:33 21
13 i 28,855149 77.047023 18/07/2025 05.50:40 22
14 28.655132 77.047033 18/07/2025 05:50:49 23
15 28.655129 77.047084 18/07/2025 05:51:03 24
18 28.655131 77.047076 18/07/2025 05:61:12 25
17 28.655133 77.047073 18/0712025 05:51:21 28
18 28.655141 77.047032 18/07/2025 05:52:40 27
[E] 28.655151 77.047026 18/07/2025 05:52.50 28
20 28.655143 77.047043 18/07/2025 05:52.56 29
21 28.655156 77.047053 18/07/2025 05:53.05 30
22 28.655148 77.047071 18/07/2025 05:53:20 31
23 28.655183 77047091 18/07/2025 05:53 34 32
24 28655166 77.047076 18/07/2025 05:53:42 33
25 ! 28.655181 77.047068 18/07/2025 05:53:51 34
26 28.655173 77.047053 18/07/2025.05:54:04 35
27 28.655188 77.047035 18/07/2025 05:54:24 36
28 23655184 77.047047 18/07/2025 057543 37
28 28.855188 77.047073 18/07/2026 05:54:4( 38
‘30 28 B551% 77.047077 18/07/2025.05:54:48 39
31 28.655185 77.047085 18/07/2025 055456 40
32 28.655202 77.047088 18/07/202505:55:02 41
33 28855207 77.047072 18/07/2025 05.55:03 42
34 28.655208 77.04706 18/07/2025 05.55. 16 43
35 28.855221 77.04706% 18/07/2025 05:55:24 44
36 28.655221 77.047078 18/07/2025 05:55:31 45
37 28.655222 77.047078 18/07/2025.05:55.57 45
38 28.655213 77.047088 18/07/2025 05:55:42 a7
39 28 6550 77.047114 18/07/2025 05:55.50 48
a0 28.8552 77.047127 18/07/2025 0556:02 45
41 28.855205 77 047106 18/07/2025 05:56.08 50
42 8.655216 77.047062 18/07/2025 05.56.17 51
42 2B.655237 77.047033 1810772025 05:56.26 52
| &4 ] 28.655236 77.047032 18/07/2025 05:56:34 53
45 | 28.655232 77.647108 18/072025 05:56.42 54
48 i 28.655227 77.047122 1810712025 0556:50 55
47 28.655227 77.047148 18/07/2025 05:56:57 56
48 28.655238 77.047121 18/07/2025 05:57-05 57
43 28.655248 77.0471 18/07/2025 05:57:12 58
50 28.656265 77.047103 18/07/2025 05:57:26 59
51 28.655267 77.047125 18/07/2025 05:57-32 80
52 28.65525 77.047131 18/07/2025 05:57-3 51
53 28.656247 77.047147 18/07/2025 05:57:45 62
54 28.655252 77.0471714 18407/2025 05:57:52 3
55 28.555271 77.047113 18/07/2025 05:58:04 64
56 28.655271 77.047032 18/07/2025 05:58:11 85
57 28.655295 77.047122 18/07/2025 05:58.23 66
58 28.555287 77.047141 18/07/2025 05:58:31 67
59 28.655282 77.04716% 18/07/2025 05:58-39 63
60 28.655281 77047173 180712025 05:56.45 69
81 28.855284 77.047188 18/0772025 05:58:51 70
62 28655208 77.047183 18/07/2025 05:59-03 71
53 28.655285 77.047169 18/07/2625 05:50-10 72
54 28.655316 77.047183 18/07/2025 05:59:20 73
65 28.655332 77.047153 18/07/2025 05°65:27 74
65 26.655338 77.047168 18/07/2025 05:59.37 75
67 i 28.655329 77.047175 16/07/2025 05:50:47 76
68 i 28.855331 77.047177 18/07/2025 05:50:54 77
69 1 28.655323 77.047201 180712025 06:00:04 78
70 : 28.655320 77.047206 18/07/2025 06:00:11 73
71 28.655343 77.0472 18/07/2025 06:00:18 80

76
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| 48
72 28.555348 77.047182 18/07/2025 05:00:25 81
73 655364 77.04718 3/07/2025 05.00:32 82
74 28.655379 77.047162 /07/2025 06:00:42 83
75 28.855383 77.047172 8/07/2025 06:00:5 84
76 28.655374 77.047184 18/07/2025 06:00:59 85
77 28.855355 77.047203 18/0712025 05:01:70 88
78 28.655362 77.047211 18/07/2025 08:01:1 87
79 28.655356 77.047216 180772025 06:01:2¢ 88
80 28.655365 77.047234 18/07/2025 (8:01:35 89
81 28.855368 77.047233 18/0772025 08:01:42 90
82 28.655362 77.047234 18/07/2025 06.01:58 a1
83 28.65537 77.047218 1870772025 06:02:.05 82
84 { 28.655387 77.047194 1816772025 06:02:12 a3
85 i 28.655349 77.047177 18/07/2025 06:02:19 94
86 i 28.655385 77.047151 18/07/2025 06:02:31 95
87 | 28655395 77.047194 18/07/2025 08:02:38 96
88 8.655378 77.0472 18(07/2025 06:02:44 97
88 { 28.655366 77.047214 18/07/2025 08:02:49 88
20 i 28.655377 77.047233 18/07/2025 05:02:55 99
g1 ; 28.855374 77.04725 18/07/2025 08:03:08 100
92 : 28655382 77.04724 18/07/2025 06:03:11 101
93 § 28.655404 77.047225 18/07/2025 05:03:19 102
94 i 28.655415 77.047208 18/07/2025 08.03:26 103
95 28855428 77047214 18/07/2025 08:03:33 104
96 28855418 717.047227 18/G7/2025 06:03:41 105
7 28.65541 77.047243 18/0712025 06:03:47 106
98 28.655407 77.047255 18/07/2025 06:03:54 107
98 28655418 77.047254 18/07/2025 06:04:01 108
100 28.65541 77.047242 18/07/2025 06:04:07 108
191 28.855432 77.047218 18/07/2025 08:04.16 110
102 28655435 77047216 18/07/2025 06:04:23 111
103 28.65544 77.047231 18/07/2025.06:04:33 112
104 28 BE5438 77.047252 18/07/2025 08:04:45 113
105 28.655437 77.047251 1840712025 080451 114
106 | 28.655427 77.047277 18/07/2025 06:04:56 118
107 25.655448 77.047282 18/07/2025 06:05:03 118
108 28.85545 77.047274 18/0712025 06:05:08 117
109 28.655456 77.04728 1870712025 06:05:14 18
110 § 28.655474 77.647251 18/07/2025 06:05:21 19
111 : 28.655475 T7.047247 18/07/2025 06:05:27 120
112 i 28.655479 77.047257 18/07/2025 06:0535 121
113 i 28.855477 77.047269 18/07/2025 08:05:40 122
114 : 28.655471 77.047284 18/0712025 08.05:45 123
115 28.85545 77.047205 18/07/2025 06:05:52 124
116 28.655451 77.047316 18/07/2025 06 05:5 125
117 ! 28.555455 77.047319 18/07/2025 06:08:07 128
118 2865546 77.047312 18/07/2025 06:06:13 127
118 H 28955472 77.047308 180772025 06:06:21 128
120 i 28.655472 77.047282 18/07/2025 08:06.51 129
121 | 28.855478 77.047268 18/07/2025 06:06:39 130
122 i 28.656485 77047266 18/07/2025 08:06:45 131
123 i 28.655501 77.047253 18/07/2025 06:06:53 132
124 i 28.6555 77.047235 18/07/2025 08:06:59 133
125 } 28.6555531 77047262 ° 18/67/2025 06:07:09 134
128 i 28.865535 77.04728 18/07/2025 06:07:16 135
127 28.655523 77.04729 18/67/2025 06:07:24 136
128 28.655512 77.047297 18/07/2025 05:07:31 137
129 28655506 77.047311 18/0712025 06:07:38 138
130 28.655504 77.047311 18/07/2025 06:07:44 139
131 g 28.655496 77.047312 18/07/2025 06:07:49 140
132 H 28855498 T7.047323 1840772025 06:07:55 141
133 ¢ 28.855502 77.047334 18/07/2025 08:08:02 142
134 : 28.655517 77.047335 18/07/2025 06:03:08 143
135 ! 28.655515 77.047319 1870772025 08:08:20 144
136 26.65552 77.047313 18/07/2025 06:08.25 45
137 28.555535 77.047309 18/07/2025 06:08:32 146
138 28.65556 77.047287 18/07/2025 05.08:42 147
139 i 28.855554 77.047321 1870772025 06:08.52 148
140 } 28.855552 77.047339 18/07/2025 06:08:58 149
141 i 28,655543 77.047344 18/37/2025 06:09:05 150
142 28.655548 77.047366 18/07/2025 06:09:12 151
| _ 143 ! 28.655551 77 047355 18/07/2025 08:09:20 152
144 28.655554 77.047348 18/07/2025 08.08:27 163
145 28.655571 77.047325 18/07/2025 08:09:33 154
146 ; 28.85558 77.047321 1810772025 06.09:41 155
147 | 25.855584 77.047344 18/07/2025 06:09:54 156
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148 28 655574 77.047352 1B8/07/2025 08:09:65 157
149 28.655564 77.047387 18/0772025 06:10:05 158
150 28.655565 77.047371 18/07/2025 06:10:1G 159
151 28.655569 77.047361 18/07/2025 06:10:16 160
152 ; 28.655589 77.047363 18/07/2025 06:10:22 151
153 { 28.655584 77.047351 18/07/2025 06:10:29 162
154 28.655601 77.047328 18/07/2025 06:10:41 163
155 28655612 77 047345 18/07/2025 06:10:42 164
156 28.665609 77.04735 18/07/2025 06:10:57 185
A57 28.655601 77.047354 18/07/2025 06:11.03 166
168 28655603 77.04735 18/07/2025 06:11:09 187
159 28.656601 77.047371 1870772025 08:11:15 168
160 28.655586 77.047401 18/0772025 06:11:25 168
181 28.65558 77.047404 1810772025 06:11:35 170
162 28.655595 77.047385 1840772025 06:11:40 171
163 28655604 77047357 18/07/2025 06:11:47 172
184 28.65562 77.047337 18/07/2025 06:11:55 173
165 28.855631 77.047341 18/07/2026 08:12:05 174
186 } 28655622 77.047349 18/07/2025 08:12:12 175
167 i 28.655628 77.047353 1810712025 06:12:22 176
168 3 28.655621 77.047373 18/07/2025 06:12.34 177
169 { 28.655615 77.047383 18/07/2025 06:12:40 17
170 H 28.655608 77.047411 18/07/2025 06:12:46 17!
171 i 28.655622 77.047418 18/07/2025 05:12:56 180
172 ¢ 28.655624 77.047405 18/07/2025 06:13:06 181
173 28.65562¢ 77.047381 18/07/2025 06:13.10 182
174 ! 28.655643 77.047381 18/07/2025 08:13:15 183
175 28.655653 77.04737 13/07/202506:13:23 184
176 28.655844 77.047383 18/07/2025 08:13:28 185
177 28.655836 77.047391 18/07/2025 06:13:37 186
178 28.655823 77.047408 18/07/2025 05:13:4: 187
178 28655618 77.047404 18/07/2025 06:13:4 188
180 28.655604 77.0a7427 18/07/2025 06:13:53 188
181 28.655611 77.047454 18/07/2025 06:14:08 180
182 28.655641 77.047451 18/07/2025 06:14.25 181
183 i 28.655654 77.04742 18/07/2025 06:14:32 182
184 ; 28.655676 77.047401 18/07/2025 06.14:45 193
185 i 28.655681 77.047398 18/0712025 06:14:53 194
186 i 28655672 77.047411 18/07/2025 06:15:03 195
187 : 28 65567 77.047415 18/07/2025 06:15:08 196
188 ] 28.655868 77.047428 18/07/2025 06:15.15 147
189 § 28.8556% 77.047441 18/07/2025 06:15:20 198
190 28.655643 77.047461 18/07/2026 06:15.27 199
191 { 28.555661 77 047461 18/07/2025 06:15:34 200
192 i 28.655674 77.047447 18/07/2025 06:15:40 201
193 { 28.655691 77.047436 18/0772025 06:15:47 202
194 t 28.655716 77.047417 18/07/2025 08:15:54 203
186 28.855716 77.047401 18/07/2025 06:15:58 204
196 28.655732 77.047367 1840772025 06.16:07 205
187 28.655717 77.047385 18/07/2025 06:16:15 206
198 28.655698 77.047422 18/07/2025 06:16.27 207
199 28.655693 77.047425 18/07/2025 06:16:32 208
200 28855895 77.047445 18/07/2025 08:18:45 209
201 : 28.655691 77.047455 18/07/2025 05:15:50 210
202 i 28.655698 77.047485 1870772025 06:17.1¢ 211
203 1 28.6557 77.047453 1840772025 08:17.22 12
204 : 28.85572 77.047442 18/07i2025 08:17.26 13
205 i 28.65573 77.047425 181072025 08:17.32 214
206 g 23.65574 77.047388 18/07/2025 06:17.39 215
207 ; 28.855758 17.047402 18/07/2025 06:17:48 216
208 28.655751 77.047402 18/0772025 06:17:53 217
208 ! 28655737 77.047418 18/07/2025 06:17:58 218
210 | 28655727 77.047439 18/07/2025 08:18:04 219
211 i 26.655718 77.047454 18/07/2025 06:18:10 220
212 } 28.655702 77047488 1870772025 06°18:21 221
213 i 28655705 77.047485 18/07/2025 08:18.29 222
214 i 28855719 77.047487 18/07/2025 06:18:33 223
215 { 28855735 77.047473 18/07/72025 06:18:41 224
21§ i 28.858739 77.04745€ 18/07/2025 06:18:45 225
217 i 26.855751 77.04744 18/07/2025 06:18.51 228
218 ! 28.655755 77.047432 18/07/2025 08:18:58 227

19 | 28.655762 77.04742 18/0772025 06:19:05 228
220 28.655783 77.047421 18/07/2025 06:18:14 229
221 ; 28.655782 77.04742% 18/07/2025 06:19:21 230
222 x 28.655763 771.047447 18/07/2025 06:12:28 231
223 i 28.655758 77.047467 18/07/2025 06:19:35 232

/8
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224 28.655756 77.047475 18/07/2025 06:19:42 233
225 28.85575 77.047485 18/67/2025.06:1 347 234
228 28.655742 77.047514 18/07/2025 06:19:58 235
227 { 28.855748 77.047501 18/07/2025 06:20:09 236
228 | 28.655766 77.047494 18/07/2025 08:20:17 237
229 ] 28.655773 77.047477 18/07/2025 08:20: 238
230 i 28.655778 77.047465 18/07/2025 06:20: 239
231 ; 28655777 77.047464 18/07/2025 06:22:31 240
232 i 28.65579 T71.04745 18/07/2025 06:20:37 241
233 } 28.6558 77.047451 18/0772025 06:20:45 242
234 28.6557%4 77.047459 18/07/2625 08:20:57 243
235 28.855795 77.04747 18/07/2025 06:21.00 244
236 28.655785 77.047481 18/07/2025 06:21:08 243
237 28 855782 77.047484 18/07/2025 06:21:09 248
238 28.655765 77.047495 18/07/2025 06:21:15 247
238 28.855759 77.047506 18/G7/2025 08:21:20 248
240 28655784 77.04753¢8 1810712025 06:21:28 249
241 2B.655774 77.047531 18/07/2025 06:21:34 250
242 28.655782 77.047532 18/07/2025 06:21:40 251
243 28.655791 77.047512 18/07{2025 06:21:45 252
244 28.655801 77.047488 18/07/2025 06:21:50 253
245 28.6558625 77.047473 18/07/2025 06:21:57 254
245 .28 655517 77.047486 18/07/2025 06:22:08 255
247 28.655805 77047508 18/07/2025 06:22:19 256
248 28.655787 77.047544 18/07/2025 06:22:38 257
248 28.855753 7704755 18/07/2025 06:22:48 258
250 28.65582 77.047545 18/07/2025 06:22°53 253
251 28.655833 77.047517 18/07/2025 08:23:01 260
252 28.655835 77.047511 18/07/2025 06:23:08 281
253 28.655838 770475 18/0712025 06:23:17 262
254 : 28.655838 77.047538 180712025 06:23:48 263
255 t 28.655837 77.047546 18/07/2025 06:24:37 264
256 : 22655821 77.047572 18/07/2025 06:24:45 265
257 3 28.655821 77.047581 18/07/2025 06:24:51 266
258 : 28.655823 77.04757 1810772025 (6:24:56 267
250 H 26.85584% 77.047568 18107/2025 (6:25:03 268
260 : 28655854 77.047574 18/07/2025 06:25:14 263
281 i 28.655853 77.047808 18/07/2025 06:25:24 270
262 i 28.655858 77.047806 18/Q7/2025 06:25:33 271
233 i 28.85587 77.047584 18/07/2025 06:25:42 272
264 i 28.655874 77047565 187072025 06:25:51 273
263 i 28 855876 77.047588 18/07/2025 06:26.02 274
266 28.855883 77.047587 18/07/2025 (6:26:13 275
267 28.655878 77.047601 18/07/72025 08:26.25 275
26 28.655891 77.047608 18/07/2025 05263 277
26! 28655898 77.047604 18/07/2025 08:26:4: 278
270 i 28.656803 77.047811 1840742025 06:26:50 778
271 i 28.655611 77.047588 18/0772025 06:26:56 260
272 i 28.655931 77047676 18/072025 08:27:08 281
273 i 28.656935 77 047562 18/07/2025 08:27:12 282
274 i 28.6559517 77.047552 18/07/2025 08:27-21 283
275 i 28.655857 77047564 18/07/2025 06.27:27 284
276 4 28.655968 77.04758 180712025 06:27:26 285
277 28.855955 77047506 18/07/2025 06:27:43 286
278 28.655943 77.047598 18/07/2025 06:27:51 287
279 28855939 77.047601 18/07/2025 06:25 06 288
280 28.655921 77.047618 18/07/2025 05:28:17 288
281 ] 28555831 77.047636 1800772025 06:28.24 290
282 i 28.655941 77.04763% 13/07/2025 08:26:33 281
283 i 28.855949 77.04763 1870772025 06:28:39 292

84 i 28.65506 77.047618 18/07/2025 06.28:44 293
285 2B.655074 77.047596 18/07/2025 06.:28:56 294
288 28.655378 17.047581 18/07/2025 06:28:03 295
287 2865508 77.047566 18/07/2025 06:25:10 296
288 28.556003 77.047568 18/07/2025 0823:17 297
288 28.855581 77.047562 18/07/2025 06:29:25 288
280 : 28.855879. 77-047607 1870772025 06:28:32 289
261 i 28 855965 77.047628 18/0772025 06:29:4 300
202 28.655957 77.047648 18/0772025 06:29:46 301
293 28.655367 77.047658 18/07/2025 08:29:53 302
254 28.665879 77.047662 18/07/2025 06:30:00 303
295 28.65593 77.047647 18/07/2025 08:20.08 304
208 28.665995 77.047644 18/07/2025 06:30:18 305
297 28855592 77.047598 18/07/2025 083043 308
298 28.656004 77.047585 18/07/2025 06.30:37 307
299 25.856028 77.047576 18/07/2025 06:30:47 308
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300 28.656017 77.047578 18/07/2025 06:30:52 09
301 28856012 77.0475%6 18/07/2025 06:31.00 310
302 £ 28.656007 77.047615 18/07/2025 06:31:16 311
303 H 28.5565006 77.047643 18/07/2025 06:31:31 312
304 238.655997 77.047655 18/07/2025 06:31:36 313
305 i 28.656022 77.047682 18/07/2025 06:32:24 314
308 : 28.6568035 77047684 18/07/2025 06:32:41 315
307 i 28.656038 77.047681 18/07/2025 06:32:45 316
308 i 28.658047 77.047663 18/07/2025 08:32:51 317
308 28.658052 77.047528 18/07/2025 06:32:58 318
310 28.858053 77.047609 18/07/2025 06:33:03 19
311 28.85606 77.047578 18/07/2025 06:33:11 20
312 28856071 77.047584 18/07/2025 08:33:15 21
313 28656071 77.047582 18/0712025 06:33:25 322
314 28.656066 _ 77.047812 18/07/2025 08:33:33 323
315 28.656058 77.047626 18/07/2025 £6:33:45 324
316 28.656051 77.047667 18/07/2025 06:33:54 325
317 28656039 77047701 18/07/2025 08:34:02 328
318 i 28.656048 77.047638 18/07/2025 06:34:08 327
319 ] 28.656056 77.047661 18/07/2025 06:34:14 328
320 | 28.656076 77.047838 18/07/2025 06:34:20 329
321 28856079 77.04762 18/07/2025 06:34:26 330
322 28.656105 77.047602 18/07/2025 06:34.36 331
323 28.656088 77.047613 1810712025 06:34:44 332
324 ! 28.656083 77.047617 18/07/2025 06:34:43 333
325 ; 28.65607 77.047637 18/07/2025 06:34:55 334
326 i 28856064 77.047655 18/07/2025 06:35:01 335
327 ; 28.656061 77.0476¢ 18/07/2025 06:35:08 338
328 i 28.856058 77.047725 18/07/2025 08:35:14 337
329 i 28.656065 _ 77.04775 18/07/2025 06:35:23 338
330 ! 28.656076 77.047744 18/07/2025 08:35:30 338
331 1 28.656081 77.047719 18/07/2025 06:35.35 340
332 28656001 77.047638 18/07/2025 08:35.41 341
333 28556093 77047876 1810772025 06:35:48 342
334 28.656107 77.047652 18/07/2025 06:35:58 343
335 28.658108 77.047632 18/07/2025 08,36:03 344
336 28.65613 77.047628 18/07/2025 06:36:25 345
337 28656118 77.047843 18/07/2025 06:38:32 346
338 28658117 77.047654 18/07/2025 06:36.36 347
339 28.656115 77.047664 8/07/2025 06:36:51 348
340 28.856093 77.047722 8/07/2G25 06:37,07 348
341 28.655083 77.047749 18/07/2025 06:37:15 350
342 28.658093 77.047768 810712025 06:37:24 351
343 28.656108 77.047782 8/07/2025 08:37:31 352
344 ! 28.656122 77.047742 18/07/2025 06:37:37 353
345 656123 77.047779 18/07/2025 06:37:43 354
346 286856132 77.047765 18/07/2025 08:37:49 355
347 28656114 77.047738 18/107/2025 06:37.55 356
348 28556126 77.047728 18/07/2025 06:38:02 357
349 § 28.85€162 77.047727 18/07/2025 06:38:12 358
350 H 28.656154 77.047721 18/07/2025 06:38:16 359
351 28 656152 77047708 180772025 06:38:21 360
352 28.656132 77.047662 18/0772025 06:38:31 361
353 28.65613 77.047650 18/07/2025 46:38:39 362
354 28.656161 77.047645 18/07/2025 08.38:56 363
385 28.656158 77.047659 18/07/2025 06:39:03 364
356 28.656137 77.04767 181072025 06:39:11 365
357 28656138 77.047699 1820712025 08:39.15 368
358 28.656157 77.047714 18/07/2025 06:39:24 367
358 28.656173 77.04769 18/07/2025 06:35:28 368
350 28.658196 77.047683 18/072025 06:39:38 389
361 28.856192 77.047693 18/07/2025 06:39:45 370
362 28.856182 77047701 18/07/2025 08:39:52 371
363 28.856166 77.047722 18/07/2025 (8:39:58 372
364 28.556179 77.047734 18/0772025 08:40.08 373
365 28.656184 77.047707 18/07/2025 06:40:18 374
366 2B.856197 77.047681 18/0712025 05:40:28 375
367 i 28.856201 77.04767 1870772025 06:40:34 376
358 ! 28.656212 77.047658 18/07/2625 06:40:45 377
369 ¢ 28.656219 77.047679 18707/2025 06:42:03 378
370 ! 2865623 77.047689 184072025 06:42:22 379
371 : 28.656222 77.047666 18/07/2025 06:42:26 380
372 ; 28.856202 77.047654 18/0712025 06:42:32 381

73 : 28.566175 77.047626 18/07/2025 06:42:35 382

74 ] 28656166 77.047617 18/07/2025 06:42:45 383
375 \ 2B.655152 77.047584 1870712025 06:42:50 384
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375 28856123 77 047582 18/07/2025 06:42:57 385
377 28.656123 77 647582 18/07/2025 06:43:05 388
378 28.656128 77.047575 18/07/2025 06:43:10 387
376 28.856141 77.047595 1810712025 06.43:17 388
380 28.55616 77.047615 1810712025 06:43:24 389
381 28.656185 77.047631 18/07/2025 08:43.32 380
382 28.656163 77.047637 18/07/2025 06:43:40 391
383 28856211 77.04765 1810712025 06:43:48 362
384 28.656235 77.047665 18/07/2025 06:43:58 383
385 28.656251 77.04767 18/0712025 06:44:04 394
388 28.656251 77.047638 18/07/2025 06:44:25 395
387 28.656247 77.047637 1840712025 06:44.34 396
388 28656225 77,047624 18/07/2025 06:44:43 397
388 28656213 77.047621 18/0712025-06:44:53 398
350 28 656204 77047801 1810772025 06:44:59 399
397 28.656179 77.047552 18/07/2025 06:45:08 400
392 28656183 77.047566 18/0772025 06145:16 401
393 28.656198 77.047567 18107/2025 06:45:21 402
394 28.656205 77.04758% 18/0772025 06:45:26 403
395 28.656218 77 047598 18/07/2026 06:45:32 404
396 28656231 77.047605 18/07/2025 06:45:38 405
387 28856242 77.047618 18/0712025 08:45:44 406
398 78 656252 77.047632 18/07/2025 06:45:50 407
398 28.656272 77.047636 18/07/2025 06:45.58 408
400 28.656278 77.047524 18/07/2025 06:46:04 409
401 28656263 77.047602 18/07/2025 06:45-13 410
402 28656254 77.047589 18/07/2026 06:45.20 411
403 28 656234 77.047562 18/0712025 08:46:27 412
304 28.656219 77.04755 18/07/2025 06:46;32 413
405 28.6562 77047533 18/07/2025 06:46.38 414
406 28.856223 77.047541 18/07/2025 06:48:46 415
407 28656218 77047552 18/07/2025 06:46.52 416
408 28.856241 77-047585 1840772025 06:47-00 a17
409 28.656257 77.047574 18/07/2025 06.47-10 418
413 i 28.656284 77047588 18/07/2025 08:47.26 418
411 i 28 656253 77.0476 18/07/2025 06.47 37 420
412 i 28.656321 77047598 18/07/2025 06:47.53 42

313 28 55632 77.047577 18/07/2025 06.48:01 422
414 28.656299 77.047558 18/07/2025 06:48.07 423
415 | 28856284 77.047544 18/0772025 06:48.12 424
418 i 28.656263 77.047521 18/07/2025 06:45:20 425
417 28.656258 77.047507 18/07/2025 06:45:25 426
418 28B.656261 77.047515 18/07/2025 (6.48.32 427
419 28.656285 77.047534 18/07/2025 06:48.42 428
420 28.656302 77.047548 18/07/2025 06:48:50 429
221 28.55622 77.047571 18/07/2025 06:48:57 430
422 ] 28.656338 77.047551 18/07/2025 06:49:10 43

423 i 28.656329 77.047533 18/07/2025 08:49.14 432
474 { 28.85632 77047523 18/07/2025 (6:49:19 437
425 } 28.656316 77.047507 8/07/2025 06:49.23 434
426 i 28.656322 77.047512 810712025 06:49.32 435
427 i 28.65634 771.04752 1810712025 06:49:44 436
428 ! 28656356 77.047530 18/07/2025 06:51:26 437
429 ! 28.656347 77.047556 18/07/2025 06:51.47 438
420 i 28656248 77 047555 18/07/2025 05751:49 439
431 i 28.656328 77.047582 1810712025 065158 440
432 : 25.656323 77.04758 1810712025 06:52:02 441
433 | 25.656311 77.047605 18/07/2025 06:52:16 447
434 i 25656301 77.047621 18/07/2025 06:52:24 443
435 28.656285 77047641 18/07/2025 06:52:29 444
435 i 78556262 77.04768 18/0772025 06:52:35 445
437 i 28.656259 77.047668 1810712025 (6:52,39 446
438 1 28.856259 77.047685 18/07/2025 06:52.45 447
439 | 28.656272 77.047696 18/07/2025 06°52:53 448
440 } 28656261 77.047662 1810772025 06:53:32 449
441 i 28656279 77.047652 18/07/2025 06:53:43 450
442 i 28.656283 77.047647 18/07/2025 06.53.47 4371
443 : 28.656299 77 047625 18/07/2025 06.53:54 452
444 28.656325 77047595 18/07/2025 06:54.05 453
445 : 28.65633 77.047583 18/07/2025 06:54.10 454
448 i 28666334 77047578 18/07/2025 06.54.18 455
447 | 28.656361 77.047566 18/0712025 06 5427 456
348 ; 28656374 77.04755 18/07/2025 08 5440 457
449 : 28856372 77.047539 18/07/2025 06:52 .47 458
450 28856357 77.047552 18/07/2025 06:54:58 459
451 28 65633 77.047551 1810712025 06:55.16 460
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25.656375 77047556 18/07/2025 06.55,20 48

453 28.656362 771047579 1870772025 06:55:26 462
454 28,65635 77.047597 18/07/2025 08:55:32 467
455 286563472 77.047607 180772025 065538 464
456 8,656331 7704762 1810772025 06.55:48 465
457 28 656314 77.047644 18072025 05:56.1 466
458 28.656311 77.047648 1870772025 08:56:22 467
458 28656303 77 047654 18/07/2025 006:56.28 468
450 28 656306 77.047671 18/0772025 06:56:36 469
461 566316 77 QAT677 18/07/2025 0656-43 470
462 28.656328 77.047671 1870772025 06:56:50 471
63 28656336 77.047655 1810712025 06.56.56 472
484 28 556357 77 047633 18107/2025 08:57:02 473
486 i 28 556387 77 DATB19 18/07/2025 06:57:08 474
486 { 25.656574 77647507 1810712025 06:57:14 ars
467 ] 28.656398 77.047584 1810712025 06:57-21 478
458 i 28.656401 7T.087577 1870772025 06:57:05 477
450 I 28656417 T 77.047586 1800712025 08.57-34 478
470 | 28656411 77.047581 1810772025 08:57-40 478
371 i 28666402 77.047588 18/07/2025 05:57-45 480
472 28 656364 77.047539 1810772025 06:57:50 481
473 28656424 77.047566 18/0712025 06:58:03 282
474 28.656432 77.047574 18/07/2025 06:58.00 483
475 28666410 77.047561 16/0712025 05:58:16 484
476 i 28 655401 77.047611 18/07/2025 05.56:21 485
ar7 ; 28 656384 77.047635 1810712025 06:58:29 488
478 ; 28.65638 77047645 18/07/2025 06:58:33 487
479 { 28 656556 77.047687 18/07/2025 06:58:38 488
480 ; 38656375 77.047679 18/07/2025 06:58:46 489
351 28656386 77.04758 18/07/2025 06:58:54 430
482 285656395 77.047665 18/07/2025 06:58:59 461
483 28556402 77.047681 1810772025 06:59-02 492
484 ] 28655416 77047643 1810712025 06:58:07 493
485 i 78.656429 77.04782 18/07/2025 066912 494
485 ! 28656438 77047597 T8I07/2025 06:59:20 495
487 ! 28.656456 77047598 18/07/2025 06:53:20 495
488 ] 78656451 77 047608 18/07/2025 06,5837 497
489 { 28656431 77.04763 18/07/2025 06:59.45 498
490 : 28656435 77.047642 18/07/2025 06-59:58 459
491 28.656425 77.04766 1810772025 U7:00:05 500
292 26.65642 77 047654 18/07/2025 07:00:17 501
453 28 45641 77.047716 18/07/2025 07-06:41 502
494 28 656418 77.04773 16/07/2025 07:00:51 503
495 26 656416 77.047733 187072025 07-00:57 504
495 28.656438 77.047707 1870772025 07-01:02 505
297 28855447 771.047692 18/07/2025 07:01:06 506
498 i 28656459 77.047679 18/07/2026 07:01.11 507
) ; 78666478 77.047654 18A0712025 07:01:15 508
[ 300 i 28 65549 77047644 1840772025 07012 5098
507 i 26.656494 77.047624 1870772025 07:01:2¢ 510
502 i 28.556491 77 047645 18/07/2025 07:01-48 511
503 i 2865647 77 047672 18/0772025 07.01:58 512
504 } 28 656468 77.04768 18/07/2025 07-02:04 513
505 ; 28.65644 77.047705 16/0772025 070214 514
506 : 25.656442 77.047725 18/07/2025 07:02:20 515
307 i 26656418 77.047748 1840772025 07:02:26 516
508 j 26.656397 77047773 1870712025 07-02.34 517
509 28856412 77.047779 - 1800712025 07.04:23 518
510 28 556405 77 04778 18/07/2025 07:04 27 519
£11 : 288564 77047702 1870772025 07.04-29 520
592 ; 28.656369 77047809 18/07/2025 07.04.34 521
513 i 28 656379 77.047843 18/07/2025 07.04:40 522
514 ! 28.656379 77 047858 80712025 07:04:45 523
515 x 28656372 77047864 Bi0772025 07:64.50 524
516 i 78 556382 77.047855 8107/2025 07-04.57 25
517 ] 28 556398 77.047833 1810712025 07.05:04 526
518 28 656398 77 047831 18/07/2025 G7:05:09 527
519 28 656407 77 047801 180772025 07-05:55 528
520 25.656442 77.047763 18/07/2025 07:07:03 529
521 28656471 77 047764 18707/2025 070731 30
522 28 856488 77047747 18/07/2025 57-07.38 531
533 i 28.656494 77.047729 1870772025 07:07 44 532
534 I 28.656513 77047701 16J07/2035 07:07.49 533
525 z 28.656531 77.047673 1810772025 §7-07:55 53¢
526 28.656528 77.047669 180772025 07 :08:00 535
527 28656545 77.047851 180712025 07.06.06 536
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528 i 28.656546 77.047657 18/07/2025 07:08:72 537
529 i 28 656531 77.04757¢ 18/07/2025 07:08:20 538
530 28.658556 77.047674 16/07/2025 07:08:25 538
331 2865655 77.047678 18/07/2025 07:08:28 540
532 28656532 77.047701 180772025 07.08:33 541
$33 28656515 7704772 18/07/2025 07:08:38 542
534 28.656485 77.047723 18/07/2025 07.08:42 543
535 i 28.65647 77.047741 18/07/2025 07-08:46 844
538 28.658454 77047761 18/07/2025 07:08:50 945
§37 28.656448 77.047784 18/07/2025 07:08:54 546
538 28856438 77047804 18/07/2025 07.08:58 547
538 1 28.656424 77.047822 18/07/2025 07:09.03 548
546 28.656416 77.047837 18/07/2025 07.08:07 548
541 28.656397 77.04784 18/07/2025 07:09:10 550
542 28.656377 77.047855 18/07/2025 07:09:14 551
543 28.656374 77.047878 18/07/2025 07:08:18 552
544 28.656363 77.047908 18/07/2025 07:09:23 553
543 28.65636 77.047812 18/07/2025 07:09:28 554
546 28.856372 177.047928 - 18/07/2025 07:09:41 555
547 H 28.65839 77047904 18/07/2025 97:08:47 556
548 : 28.856401 77.04788 1840772025 07:09:53 557
549 i 28.650432 77.047845 18/07/2025 07:09:58 558
53 } 28658443 _ 77.047848 18/07/2026 07:10:04 559
551 i 28,856455 77.047837 18/0772025 47:10:09 360
552 ! 28656471 77.047826 18/07/2025 07.10:13 561
553 ] 28856482 770478114 18007/2025 07:10:19 562
554 28.656506 77.047746 1870772025 07:10:28 563
555 28656525 17.047783 18/07/2025 07.10:32 564
556 281656546 77.04773% 18/07/2025 07:10:35 585
567 28656554 77.047724 18/07/2025 07:10:39 566
558 i 28 656578 77.047713 18/0772025 07:10:42 567
559 } 28556578 77.047717 18/07/2025 07:10:81 568
560 [ 28.65857 T7.047738 18/07/2025 07.10:55 569
561 : 28.85656 J7.047748 18/07/2025 07:10:58 570
562 i 28 856547 77.047783 18/07/2025 07:11.03 571
| 583 { 28.656539 77.047767 18/07/2025 07.11:07 8§72
264 i 28.86853 77.047782 18/07/2025 67:11:13 573
565 { 28.656511 77.047305 18/07/2025 07:11:17 574
566 ; 28856489 77.047821 18/07/2025 07.11:23 575
567 ! 28.656483 77.047515 18/07/2025 07:11.27 578
588 i 28.65646 77047837 18/07/2025 07:11:30 577
569 28.656467 77047852 18/0772025 07:11.35 578
570 28.656471 77.047854 18/07/2625 07:17:43 579
N 28.856486 77.047843 18/0712025 07:11:46 580
572 28.6565 77.047836 18/07/2025 07:11:51 581
573 28:656521 77.047831 18/07/2025 07:11:54 582
574 28.656527 77.047799 18/0712025 07:11:58 583
575 28.858546 77,0477 18/07/2025 07:12:02 584
576 | 25.656562 77.047773 18/07/2G25 07:12:06 585
577 : 28656577 77.047748 18/0772025 07:12:11 588
578 i 28.656597 77.047728 18/07/2025 07:12:16 587
578 | 28.65662 77.047732 1810772025 07:12:21 588
380 L 28856617 77047755 18/07/2025 07:12:27 588
581 28 858585 77047772 18/07/2025 07:12.36 380
582 28.65555% 77.047804 18/07/2025 07:12:40 591
582 28.656542 77.047826 1872025 07:12:44 592
584 28 668531 77.047831 180712025 07:12:47 593
585 28.65652 77.04785 18/07/2025 07:12:54 594
588 25650523 77.047848 18/07/2025 07:12:57 585
587 28.656539 77.047838 18/07/2025 07:13:01 596
538 28.65655 77.04782 18/07/2025 07:13:03 597
589 28.656577 77.047802 18/07/2025 67:13:10 698
580 2865658 77047796 1840712025 07:13.12 588
591 28.656588 77.047783 18/07/2025 07:13:16 600
592 : 28656611 T7.047749 18/07/2025 07:13:20 601
583 i 28.656631 77.047729 18#07/2025 07.1325 502
594 i 28.656632 77.047757. 1870742025 07:13:29 603
595 ; 28656617 77.047772 184072025 07:13:35 604
596 1 28656559 77047775 18/07/2025 97:13:38 605
587 28.658584 77.047785 18:07/2025 07:13:42 606
598 28.65859% 77.047806 18/07/2025 07:13:45 807
59¢ 28.856572 77.047822 18/07/2025 07.13:5) 608
600 28.656569 77.0478% 1840712025 07:13:56 809
601 28.656565 77.047808 18/07/2025 07:13:58 610
602 | 28.65857 77.047829 18/07/2025 07:14:02 611
603 | 28.656573 77.04785 18/07/2025 07:14:05 612
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804 : 28 656587 77.047853 18/07/2025 G714:00 613
605 } 28656596 77.047839 18/0772025 071418 814
606 I 28.656608 77.047634 18/07/2025 07 1427 615
607 2865661 77.047822 18/07/2025 071424 616
608 28 556626 77.047623 18/07/2025 07:14:30 617
509 28.666624 77.04782 18/07/2025 07:14.37 618
510 28.656637 77047802 180712025 07-14:40 519
511 28656643 77.047793 8/0712025 07:14:45 620
612 7865665 77.04779 8/07/2025 07.14:48 521
813 28.656059 77 047762 8I07/2025 07:14.54 622
514 28 656668 77.047758 18/07/2625 07.15:01 623
515 28.656672 77.047763 18/07/2025 07-15:04 524
616 28,6567 77.047772 18/07/2025 07:1513 825
617 28 65673 77.047789 16/07/2025 07:15:20 626
618 28656718 7T.047781 18/0772025 07-15:23 627
519 28.656703 77.041768 18/07/2025 07:15-26 628
620 28656693 77047734 T8I07/2025 07.15:33 629
621 28.656681 7704773 18/07/2025 07:15:36 630
22 28656674 77.047728 1870712025 07.15:39 831
623 28656006 77047714 18/07/2025 07.15:42 632
524 28.656652 77.047656 - 18/0712025 07:15:45 633
625 26.6666G5 77.04766 1810712025 07:15-51 634
625 28.856853 7047676 18707/2025 07-16:03 835
827 28.65565 77.047678 180772025 07.16:07 636
628 28.656655 77.047668 18/07/2025 07.16:10 537
528 28.656678 77.047731 18/07/2025 07:16:16 638
630 28.656684 77047737 18/07/2G25 07:16:20 639
831 28.656697 77.047761 1870742025 07.16:24 640
532 ] 28656708 77.047776 1880772025 07:16:30 64
533 ; 28.656719 77047789 18407/2025 07:16:33 64z
534 26.65673 77.0478 180712025 07.16.37 643
835 28856734 77.047807 18/0772025 (7:16:45 544
€36 : 28656733 77.047763 18/07/2025 07:16.58 845
637 1 28.856736 77.047738 18707/2025 07:17:06 846
838 1 28.656731 77.047734 18/07/2025 07:17:08 647
€39 i 28656716 77.047725 18/07/2025 07 17:12 548
640 i 28.6587 77.04769¢ 18/07/2025 07:17:18 649
641 78 656697 77.047668 18/07/2025 G7:1720 850
547 28.656684 77.047675 1810772025 07:1724 651
543 28.656661 77.04766 18107/2025 07:17-28 6§52
844 I 28.656662 77.047659 180772025 07-17.35 653
G645 | 28.856837 77.04764 1 18/07/2025 07:17-46 854
645 ! 28656634 77.047643 18/0712025 07-17:48 555
647 : 28656654 77.047665 18/07/2025 071753 556
648 ; 26.656671 77.047686 18/07/2025 07-17:58 65
b4g I 28 655666 77.047689 1810712025 07:18:03 55¢
650 ! 28655672 77.047702 18/0712025 07:18:06 65¢
651 28 666695 770477186 18/07/2025 07:18.08 860
652 : 28656716 77047726 1810712025 07:18:14 561 -
653 ; 38656716 77.047723 18/07/2025 07:18:17 662
654 % 28 656733 77.047782 18/07/2025 07:18:22 663
855 { 28.656742 77.047781 18/07/2025 07:18:27 664
658 | 28.656755 77.047781 18/07/2025 07:18:3 665
€57 - 28 656756 77.047731 181072025 07:18:3 666
558 28656751 77047719 180712025 07:18:4 667
659 28656735 77.047608 18/07/2025 07:16:45 588
660 78666722 77.047678 18/07/2025 07:16:54 559
581 28.656703 77.04768 18/0712025 07:19:00 670
862 28656695 77 047854 18/3712025 07:19:04 571
663 28.65669 77.047652 18/07/2025 07-19:06 572
664 28656566 77.047632 18/87/2025 07:1543 673
€65 28 656856 77.047514 1870712025 07-1534 74
666 28656672 77.047612 18072025 07:19:37 675
667 28 65668 77.047628 18/07/2025 07-19:41 676
668 28 655601 77.047635 180712025 07:19:45 877
6589 28.656702 77.047649 18/07/2025 07:19:49 678
570 7 26656719 77.047653 18/07/2025 071952 679
571 : 28 656725 77.047675 18/07/2025 07:19:56 680
872 ; 28658731 77.047674 18/07/2025 071950 681
573 i 28656733 77.047662 18/07/2025 07.20:00 682
574 28.85673 77.047645 18/07/2025 07:20:05 683
575 ' 28 656719 77.047622 18/07/2025 07.20:08 684
876 28.656659 77.047559 1840772025 07:20:12 833
577 28 656704 77.047567 1870772025 07:20:21 686
578 78656712 7704757 18/07/2025 07.20.24 687
674 i 26.656721 77.047585 1870772025 07:20.27 588
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680 28.656728 77047595 1810742025 07:20:30 689
681 28.656734 77047604 1810772025 07:20:33 690
882 28.656755 77.047607 18/07/2025 07:20;40 69
6383 L 28.658787 77.047608 18/G7/2025 07:20:43 692
684 { 28.656757 77.047587 18/07/2025 07:20:47 882
685 H 28.656751 77047579 18/0772025 07:20:50 854
€36 i 25656746 77.047577 18/0712025 07:20:54 625
687 i 28656738 77.047566 18/0772025 07:20:59 696
688 1 28.656751 77.047562 18/07/2025.07.21:04 8§97
688 i 28656764 77.04758% 18/07/2025 07:21:07 633
§90 1 28 656768 77.047807 18/07/2023 07:21:12 639
691 f 28.656777 77.047604 18/07/2025 07:21:18 700
892 ! 28656777 77.047602 18/07/2025 07:21:19 701
683 28.6568765 77.047584 18/07/2025 07:21.22 702
694 28.656741 77.047555 18/07/2025 07:21:28 703
535 i 28658766 77.047548 18/07/2025 07:21:33 704
685 ! 28.656775 I7.047573 18/07/2028 07;21:36 705
687 28.6568756 77 047584 18/0772025 07:21:40 708
888 28.656808 77.047583 18/07/2025 07:21:43 707
889 28.856807 77.047554 18/07/2025 07.21.47 708
700 28.656813 77.04755 18/072025 07:21:50 709
701 28.656802 77.047526 18/07/2025 0G7:2153 710
702 28.65678 77.047% 18/072025.07:21:58 m
703 28.65679 77.047497 1810742025 07:22.01 712
704 28.556793 77047511 18/07/2025 07:22:05 713
| 705 28.856788 77.047512 18/07/2025-07:22:09 714
708 28 856792 77.047498 180772025 07:22:12 715
707 28.856775% 77.04747 18/07/2025 07.22.25 716
708 i 28.656777 77.047468 18/G7/2025 07:22:28 71
708 i 28.656765 77.0474<4 18/07/2025.07:22:31 71
710 5 28.556763 77.047425 18/07/2025 07.22:34 718
711 28.656757 77.047407 18/07/2025 07.22.38 728
712 28 656751 77.047387 18/07/2025 07:22:41 721
713 28.656739 77.047362 18/07/2025 07:22:44 722
714 28.856726 77.047346 18/07/2025 07:22:47 723
715 28556719 77.047336 181072025 07.22:50 724
718 28.656708 77.047318 18/07/2025 07:22:52 725
717 28.656686 77.04733 18/07/2025 07:23:07 726
718 28.656685 77.047353 18/07/2025 07:23:13 727
719 ; 28.656602 77.047362 18/07/2025 07:23.17 728
720 i 28.656682 77.047369 18/8772025 07:23:20 72%
721 i 28.65669 717.047378 18/07/2025 07:23:23 730
722 i 28 855688 77047301 18/07/2025 07.23:27 731
723 28.6567185 77.0474%4 184072025 07:23:34 732
724 i 28.656729 77.047427 18/07/2025 07.23:40 733
728 { 28.656739 77.047448 1810772025 07:23:52 734
728 ! 28.656749 77.047459 18/07/2025 07:23.55 735
727 j 28.656752 77.04747 180712025 07:24:00 735
728 H 28.65677 77.047486 18/07/2025 07:24:09 737
729 28.656785 77.04751 181072025 07:24:21 738
730 28.658776 77.84749 18/07/2025 07:24:25 733
731 28 656763 77047474 18/07/2025 07:24:28 740
732 28.66574 77.047442 18/0772025 07:24:36 741
733 i 28.656748 77.047433 1840772025 07:24:39 742
734 i 28.656735 77.047423 18/07:/2025 07.24:44 743
735 28.656718 77.047415 18/07/2025 07:24 48 744
736 28.656718 77.047408 18/07/2025 07:24:50 745
7317 28.656712 77.047385 18/07/2025 07:24:57 746
738 28 856703 77.04739 1810712025 07.25:00 747
739 28.656679 77.047402 18/07/2025 07:25:06 748
740 28.656675 77.0474 18/07/2025 07:25:08 749
741 28.656683 77.04738 18/07/2025 07:25:11 750
742 28.656672 77.047366 18/07/2025 07.25:16 751
743 28656678 77.047352 18/07/2025 07:25:20 752
744 28 656657 77.047356 1870772025 07.25:22 753
745 : 28 555649 77.047364 18/07/2025 07:25.25 754
748 ¢ 28 856825 77.047341 18/07/2025 07:25:28 755
747 H 28.856617 77.047351 18/07/2025 07:25:33 756
74 i 28.656627 77047372 18/07/2025 07:25:36 157
749 i 28.856641 77.047334 18/0772025 07:25:33 758
750 : 28 856659 77.047417 18/07/2025 07.25.43 759
751 28.656675 77.047438 18/07£2025 07:25:45 760
752 28 656679 77.047476 18/07/2025 07:25:51 761
753 28.656631 77.047482 18/07/2025 07:25:53 762
754 28.65671 77.047508 180712025 07.25:58 763
755 28 656715 77.047511 18/07/2025 07:26:00 764




i 57
756 : 28.656737 77.047531 18/07/2025 07:26.:05 765
757 28.656757 77 047547 18/07/2025 07.26:10 766
758 20.656746 77.047544 1810772025 07.26:13 767
755 25.656738 77.047532 1810712025 07.26:15 768
760 28.65672 77.047511 18J0712025 07.26:20 769
761 28.655713 77.047455 18/07/2025 07.26:23 770
763 28655701 77.047478 18i07/2025 072626 771
763 28 65668 77.047457. 18107/2025 07:26:29 772
764 28.656671 - 77.047442 1810772025 07:26:32 773
765 28.65665 77.04742 18/07/2025 0726 36 776
768 28.656638 77.047403 1810772025 07-26:39 775
767 28.65662 * 77.04738 18/07/2025 07.26:43 776
763 28.655598 77.047358 18/07/2025 072646 777
769 28656588 77.0473% 18/07/2025 07:26:49 778
770 28656575 77.047342 18/07/2025 07:26:52 779
771 28.656568 77.047329 18/0712025 07 2658 780
772 28.65656 77.047318 18/07/2025 07-26.58 781
773 28 656549 77.047301 18/07/2025 07:27.01 782
774 28.656537 77.047314 18/07/2025 07.27:05 783
775 28.656548 77.047353 1810712025 07-27-08 784
776 28.656551 77.047365 1820742025 07.27:12 785
777 28656561 77.047387 18707/2025 07-27:15 786
778 | 28.656569 77.047395 18/07i2025 07:2718 767
775 ] 28.656584 77.047421 18/07/2026 07:27-21 788
780 i 28.656598 77.047441 18/07/2025 07-2724 769
781 28.656607 77.047472 1870712025 072727 790
782 28.656626 77.047488 18/07/2025 07:27-31 791
783 28.656655 77.047504 18/07/2025 07:27-37 762
784 28.656669 77.047516 18/07/2025 07:27:42 793
785 i 28.656672 77.047515 18/07/2025 07-27:43 794
786 ] 20.656686 77.047522 180772025 07:27-47 755
767 ] 28.655703 77.047535 18/0772025 07:27:50 796
788 { 28.656718 77.04755 18/07/2075 G7.27.55 797
789 i 28.65671 77.047564 18/07/2025 07.28:12 798
790 i 28.656715 77.047558 18/07/2025 07-28:16 799
791 ] 28656698 77.04753 18/07/2025 07:28:26 800
792 28.65669 77.047535 18/07/2025 07.28.36 801
783 28.656675 77.047525 18/07/2025 07:28:39 802
794 28.656661 77.047498 18/07/2025 07.28:43 803
795 28656652 77.047478 18/07/2025 07.28:45 804
796 23.656647 77.047458 18/07/2025 07.28:48 805
797 28 656634 77.047442 18/07/2025 07:28:51 306
798 28 656622 77.047424 18/07/2025 07.28:54 807
799 28 656612 77.047404 18/07/2025 07:28:57 808
800 28.656595 77.047389 1870712025 07:28:59 809
891 28.656581 77.047369 18/07/2025 (07:29:02 810
802 28.656556 77.047354 18/07/2025 07.25.05, 811
802 ] 28.658542 77.047334 18/07/2025 07:29:08 812
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COURT PLANTATION AT NILOTHI PART-1I

S.No. Tree Name Longitude Latitude ttme Point no. as per GPS
1 i 77.046082 23.654098 11/08/2025 05:51:59, 940
2 : 77.046056) 28.654062] 1, 11/08/2025 05:52:06) 941
3 77.045045) 28.654054| %' 11/0872025 05:52:11 942
4 ) 77.046044] 28.654034] = 11/0872025 05:52-74/ 943 D
5 i 77.045021 28.65401 11/08/2025 05:52:21 944
3 77.04602) 28.65399] - 1170872025 05:52:25] 945
7l i 77.046003 28.653975] 11/08/2025 05:52:34] 845
g8l i 77.045552 26.65359] 11/08/2025 05:52:49] 947
L 9 ] 77.046004, 28.654007] 11/08/2025 05:53:00] 648
10) i 77.046025 28.654031 110872025 05:53:04) 549
17 77.04805 28854052 11/08/2025 05,5309 950
12 77.046058 28 654085 11/08/2025 05:53-13 951
13 77.046054 26654114 11/08/2025 05.53:1 952
4] 77.04606] 28.654135) 11/08/2025 05:53:2 953
15 77.046026 28.65475 . __11/082025 05:53:25| 954
16 77046013 28.654135 1140812025 05:53:28| ¥ 955
1 77.045956] 28.,654105 11/06/2025 05:53:31 956
1 77.045851 28.685408] 11/08/2025 05:53:34) 957
19] 77.045938! 28.% 11/08/2025 05:53.381 958
20! 77045958 28654015, 11/08/2025 05:53:43] 959
21 : 77.045957] 28653974 11/08/2025 05:54:01 960
22) ] 77045957 28.653578 11/08/2025 05:54.04 961
23] ! 77.04565 28.654003] 11/08/2025 05:54-08| 962
24 77.045 28.654023] 11/08/2025 05:54:13] 963
25| i 77.046885] 28.654073] 11/08/2025 05.54:16) 964 T
28] : 77.046] 28554119 11/08/2025 05:54:21 965
27 i 77.046022 28.654123] 11/08/2026 05.54.23 966
28| ! 77.045032 286541461 11/08/2025 05:54:30) 967
: 77.046016, 28654151 1170872025 05:54°3 968
30 ! 77.048005 28653132 11/08/2025 05:54.0 968
31 77.045983 28.654108 11/08/2025 05.54.40 970
32 77.045067 28.554072 1170812025 05:54 44 971
3 77.045954] 28.654046 11/08/2025 05:54:48) 372 s
4 77.045951 28654021 11/08/2025 05:54 521 973
35] 77.045941 28.65401 11/08/2025 055455, 974
36! i 77.045934) 28553879 11/08/2025 05:55:02| 975
3 i 77.045623) 28654014 11/08/2025 05:55:17 976 ,
77.045915 28.854033] 11/08/2025 05:55:24 977
39 ] 77.045908 28554043 11/0872025 05:55:29 978
; 77.045822 2865408 11708/2025 05:55:45 979
41 i 77.04592) 28.654082) 11/08/2025 05:55:50)] 980
42] | 77.045935 23.654101 1170872025 05.55:53 981
43 ] 77.045634) 28.654141 111082025 u5:55:5§l 082
44 77.045953 28.654144 . 11108/2025 05:56:01] , 983
45 77.045627 28.654156) 117082025 05:56.08] © 984
46| 77.045901 28.654142 11/08/2025 05:56:08| 985
47| 77.0458 28.654101 11/08/2025 05:56:12| 986
48] 77.045871 28.654057] 11/08/2025 05,5617 987
49 77.045872 28.654027] 11/08/2025 05:56-29 988
50) 77.045852) 328.6540071 11/08/2025 05:56.32 989
51 77.045838] 28.653982 11/08/2025 05:55 37 580
52 77.045838] 28.653684] 11/08/2625 05.56.30 981
53 ] 77.04582] 28.653995 11/08/2025 05.56:43 952
54 77.045817] 28.654021 11/08/2025 05:56:47| 993
55| 77.045823! 28.654035) 11/08/2025 05:56.50 904
3 77.0456831 28.654069) 11/08/2025 05:66.54] 995
571 77.045849 28.654088] 11/08/2095 05:56:58| 996
58 i 77.045586 28.654159 11/08/2025 05:57:05) 997
58 77.045873 28.654161 11/08/2025 05.57:11 998
60 } 77 045861 28.654181 11/08/2025 055714 968
61 77.045 28654157 1170812025 05:57.17 1000
67 77.0458251 28854135 11/08/2025 05:57:23] 1007 s
63! ; 77.045824 28653117 11/08/20625 05:57-28| 1002
54 : 77.04581 25.554087 11/08/2025 05:57 32 1003
85 77.045704] 28.654068 11/08/2025 05:57.36, 1004
66 | 77.045805 28.65404] 11/08/2025 05.57.40] 1005 »
67 77.04579 28.654025 11/08/2025 0557 43| 1006
828 77.04578 28.654029] 11/08/2025 05:57-47 1007
69 77.045759] 28.654041 11/08/2025 055753, 1008
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70 77.045777] 28 .654035) 11/0872025 55:58:08 1008
71 77.(45776 28.654049 11/08/2025 05:58:11] ¥ 1010
72 77.045788 28.65407, 1170812025 05:58:15 1011
E 77.045798 28.65410] 1170872025 05.58:19 1012
74 77.0453812 28654137 11/08/2025 06:58:22 1013
75 77.045834 28664181 1170872025 05:58:26)| 1014
76 77.045852 28.664208] . _ 11/08/2025 05:58:30 1015
77| 77.04 28854221 11/08/2025. 05:58:34| 1016
73| 77.045803 - 28.654194]. 11/08/2025 05:58:37 in7
79 77.0457780 . 28654164 11/08/2025 05:58:41 1018
80 77.04577, ¢ 25.65414 11/08/2025 05:58:44 1019
51 77.045764] 28654112 11/08/2025 05:58:47] 1020
82 77.045761 28 65408 11/08/2025 05:58'50 1021
83! 77.045739] 28.654045] 11/68/2025 05:58:54 1022
84 77.045729 28.654024 1170812025 05:58:58 1023
85| 77.045717 28.65405 11/08/2025 05:59:02 1024
86! 77.045717 28.65407| - 11/0€/2025 05:58:15 . 1025
87| 77.045738 28.554087 11/08/2025 05:59:18 1026
85| 77.045759 28.654108 11/08/2025 06:58.21 1027
89| 77.045777 28654133 11/08/2025 05:59:24 1028
g0] - 77.0467832 28.654165) 11/08/2025 05:59:271 1029
a1 77.045789 28.654202 11/08/2625 05:59:38] 1020
92 77.045801 28654233 11/08/2025 05:59°47] 1031
93] 77.045793 28654247 117082025 05:58:49} 1032
04] 77.045763) 2865424 11/08/2025 05:59:51] 1033
95 77.045725) 2665419 11/08/2025 es;ss.g% 1034
@ 77.045729) 28.654181 11/08/2025 06:00: 1035
S7 77.04572 28.654154 11/08/2025 oezoo:gg_] 1035
98 77.045716} 28.554135, 11/08/2025 06:00. 1037
o€ 77.045708] 28654111 11/08/2025 05.00:09! 1038
100 77045708 '28.654166! 11/08/2025 06:00:161 ¥ 1038
104 77.045708] 28.654197 11/082025 06:00:20 1040
102] 77.045711 28654225, 11/08/2025 06:00:23 1041
103 TL04573§_ 28 65425 17708/2025 06:00:27 1042
104 7704573 28 854293 11/08/2025 06:00:35] 1043
105 77.04573 28.654303, 11/08/2025 06:00:38 1044
1006| 77.045713) 26.65428] 11/08/2025 06:00:40! 1045
107] 77.045701 28.654262 11/08/2025 06:00:43] 1046
108] 77 045683 58.654221 11/08/2025 08.00:47 1047
103| 77.045678) 28.654192 11/08/2025 D6:00:51 1048
110 77.045656 28.654171 11/08/2025 06:00:53 1049
111 77.045634 28654145 11/0812025 056:00:57 1050
112] 77.045614) 28.654157 11/08/2025 06:01:02 1051
113 77.04562] 28654171 11/08/2025 08:01:05] 1052
114 77.04563| 28.654197 11/08/2025 06:01:08] 1053
115] 77.04564 28.654705) 11/08/2025 06:01:11| . 1054
1161 77.045663 28.654250 17/08/2025 06:01:16] 1055
117 77.04568| 28654279 1170872025 06.01.20 1058
118 77.045696] 28.654301 11/08/2025 06:01:23 1057
119 77.045691 28.654335i 11/08/2025 06:01.27 1058
120} 77.045673 28.654325 11/08/2025 06:01:29 1059
121 77.045651 28654307 11/08/2025 86:01:32 1060
122 77 (45645| 28.654780) 11/08/2025 08:01:35] 1061
123 77.04563| 28.6542 11/08/2025 §6:01:37 1052
124) 77.04561 28654223 11/08/2025 06:01-41 1063
125| 77.045561 28.654201 11/08/2025 66:01 45| 1064
128 77 045567 28.6542 11/08/2025 06:01:48] 1085
127] 77.045589 28654228 11/08/2025 08:01:531 1068
128] 77.045599} 28.654254 11/08/2025 06:01:56] 1067
128] 77.045611 28654278 11/08/2025 06:01:59] ¢ 1068
1301 77.045631 28. 11708/2025 66:02:02 1069
331 77.045683) 28.6542 1110872025 06:02:07 1670
132) 77 04565, 28.654349 11/08/2025 06:02:11 071
133 77.045545! 28.654353 1170612025 06:02- 14 1072
134 77.04563] 28 654351 1170812025 06:02:16] 1073
1351 77.0456091L 28654332 11/08/2025 66:02: 191 1074
136] 77 .045586] 28654302, 11/08/2025 06:02:23) 1075
137] 77.045578 28654279 11/08/2025 06:02°2 1078
138 77.04556) 28.654249] 117082025 06:02:2 1077
136 77045649 28.654213] 11/08/2025 06:02.33 1078
140! 77.04553 28.654108] 11/08/2025 06:02:38} 1079
141 77.045527 28.854104 1170872025 08.02:40 1080
142, 77 045563 28654212 1170812025 C6:02:61 1081
123 77.045501 28.654212] 1140812025 06:02°53! 1082
144| 77.045514) 28.654236) 1140812025 06.02:57 - 1083
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155] 77.045535 28.654241 11/08/2025 06:03:00] 1084
148 77.045549 28.654265 11/08/2025 06:03:03) 1085
147] 77.045564 28.654282 11/08/2025 06:03:06) 1088
1 77.045578 28654313 11/08/2025 06:03:09 1087
149 77.045585 28.654344 1140872025 06.03:12! 1088 °
1501 77.045602 28654361 11/08/2025 06:03:15 1089
151 77.045592| . 28.654382 11408/2025 06:03:20; 1090
152, 77 45581 28654373 1170872025 06:03:22] 1091
153] 77.045565 28654365 11/08/2035 06:03:251 1092
154 1 77.04555 . 28654336/ 11/08/2025 06:03:28 1093
155 i 77.04553) 28654213 11/08/2025 06:03:31 1094
158] 1 77.045523 28.654268 11/08/2025 06:03:34] § 1095
157] 77.045523 28.654246) 1170872025 06:03:37 1096
15 77.045504 28.654216] 11/08/2025 06:03:42 1097
159] 77.045491 28.654214] 11/08/2025 06:03.46) 1098
160 77045480 28.654200] 11/08/2025 06:03:48 1988
161 77.045511 28.65423] 11/08/2025 06:03:52 1109
162] 77.045518)| ms.ssfaiz} 1170872025 05:03:5%] 1101
163 77.045522 28654295 11/08/2025 06:04:02 1102
164 i 77.045554 28.654347] 1170872025 06:0411 1103
165 77.045551 28:654349] 11/08/2025 06:04:14 1104
166] i 77.045561 28.6854367] 1170872025 06:04:16] _ 1105
167] R 77.04555 28.654352] 11/08/2025 06:04:24] 1106
168] i 77.045535, 28.654389)] 11/08/2025 06:04,28} 1107
169 | 77.04553] 28.854385] 11/08/2025 06:04:30] 1108
1708 77045515 28.654361 11/08/2025 06:04:% 1109
171 77.045503 28.654367] 11/08/2025 0604.4 _ 1110
17 77045511 28.654402 11/06/2025 06:04:50) 1117
173 i 77.045507| 28654425 11/08/2025 06:04:53] 1112 &
174 : 77.045475) 28.654437 11/08/2035 06:04:50, 1113
175 ! 77.045467] 28654415 11/08/2025 05:04.59 1114
176) : 77.045484 28.654394 11/08/2025 06:05:02, 1115
177] i 77.045443 28.654364 11/08/2025 06:05:06 1116
178 | 77.045436 28.654342 11/08/2025 06:05-00 1117
179 i 77.045409 28.654314 11/08/2025 06:05:19, 1118
180 ; 77.045388 28.654287 11/08/2025 06:05:18 1119
181 i 77.045382) 28,654276 11/08/2025 06.05.19 1120
182 77.045353 28554278, 11/06/2025 06:05-23) 1121
183 { 77.04535G 28.654334] 11/08/2025.06:05.35 1122
184 i 77.045397] 28.654335) 11/08/2025 05:05:37) 1123
185 77.045418 28.654357 1170812025 05:05:41| 4 1124
186 ] 77.045427] 28654379 11/08/2025 06:05:43 1128
187 ] 77.04544 28.654402] 11/08/2025 08:05:45! 1126
188 i 77.045456] 28.654434) 11/08/2025 06:05:49, 1127
189 i 77.0455% 28.654395 117082025 05.06.01 1128
190 i 77.045544 25.654371 11/08/2025 06:06:04] 1129
191 i 77.045553) 26.654354 11/08/2025 06.06: 7130
162 i 77.045557] 28.654332 11/08/2025 06:06:09 1131
193 77.04559 28.654301 11/08/2025 06:06:1 1132
194 ] 77.04562 28.854288 11/08/2025 06.06.18] 1133
195] 77.045543 28.654264 11/08/2025 06:06:19 1134
166} 77.045€83 28654232 11/08/2025 06:06:23 1135
Wﬂ 77.045734 28.654158] 11/08/2025 06:06:27; 1136
198] 77.045763 28.654184) 11/08/2025 06:06.30 1137
199 77045787 28.654184) 1170872025 06.06.32 1138
200] 77.045811 28.65417 1140872025 06:06:35] . 1139
207 77.04583 2865412 11/08/2025 06:06:39| 1140
202 i 77.04580: 28.654069 11/08/2025 06:06.49) 1141 =




